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Pradesh. Due to this the price in the Open
market is also going up like anything.
The price of rice in the open market has
shot up to Rs. 4.90 to Rs. 5 per kg. from
Rs. 2.30 per k.g. in November last year.

Everybody knows that Kerala is
chronically deiicit to the extent of about
60 per cent of its requirements in rice,
which is the basic staple food for the
KeraUtes.

Sir, Kerala is the only State in the
country where the entire State is covered
with the statutory rationing system. The
monthly requirement for the State is about
2 lakh tonnes per month. When the single
State food zonal system was introduced,
there was a firm commitment from the
Union Government that the needs of the
State will be fully met from the Central
pool. But, Sir, tm-fortunately” at no time
has the Government of India fulfilled this
commitment. The maximum quantity
received in any month was only 1,35,000
tonnes, that is, less than 70 per cent of the
fuU requirements. But suddenly in
November, 1982 the Government of India
reduced the monthly allocation of rice to
the State from 1.35 lakh tonnes to 90,000
tonnes. Then the quota was sllihtly
enhanced by 5000 tonnes from De.
cember, 1982, onwards. Consequent on
the restrictions imposed by surplus States,
the arrivals of rice in our State on account
of private trade have become negligible.
The Government of India is totally
against the purchase of rice from other
States through Kerala State Civil Supplies
Corporation, which is fully owned by the
State Government.

In this context, I would like to mention
about the promise given by the Prime
Minister to the people of Kerala at the time
of the 1"'st General Elections. She asked the
- voters in Kerala to vote for Congress
(I)—led front because a Govern. ment
which is cooperative to the Centre would
be able to solve the problems of the State.
And she even
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indicated that those Governments which
are cooperative to the Centre will get a
better treatment &om the Centre.
Anyhow, we have already experienced
which type of treatment We are getting
now. We are getting CRPF in abundance,
and not rice or money. Tirm Bell rings™).
In Kerala, there is a Government under
the leadership of Congress (I) leader, Sri
Karunakaran. T know his difficulty. He is
an obedient servant of the Central
Government. I knov/ he is not in a
position to raise <iny voice against the
Central Government. That is why I am
raising this question here on behalf of the
starving people of Kerala. And I request
the Central Government to fulfil their
commitment and to s*ve the people of
Kerala from starvation deaths.

Thank you,

MOTION 01'* THANKS ON TTIE
PBESIDENTS ACDRESS (CoTitd.)

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHIIAN): Now, we continue
the discussion on the Motion of Thanks
on the President's Address. I would like
to inform hon. Members that the Leader
of the House, Shri Pranab Mukherjee,
will intervene at 4 p.m. Now, Dr.
Adiseshiah.

DR. MALCOLM S. ADISESHIAH
(Nominated): Mr. Vice-Chairman, 1
started yesterday by saying that ~ will
concentrate on the profile of the economy
contained in summary form in the
Presidential Address, supplemented by a
more detailed information for the third
year of the Sixth Five Year Plan given in
the Economic Survey. So, we would be
able to know where we stand at the end
of three years. We passed the midterm of
the Sixth Fivg Year Plan. Where do we
stand at the end of the three years? First
of all, from the overall point of view, the
President makes a remark that we are
able to maintain the tempo of
development. I think that this would not

apply to
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this year if you look at thi? year along because
this year has several problems. But, if we look
at the three years, as I pointed out yesterday,
the average Gross Domestic Product is 4.8 per
cent. The Economic Survey puts the average
at 5 per cent for the Gross National Product.
Now, the Sixth Plan set the target cf

52 per cent of Gross Domestic Pro
duct. So, there is a small shortfall of

0.4 gpr cent with regard to our tar. get. Now,
can this be regarded, as the President says,
that we are able to maintain the tempo of
development? I am not sure. [ am not sure that
at the end of the Sixth Plan we would be able
to break out of the 30 years trend of overall
growth of 3.5 per cent, per capita growth
of

1.3 Per cent and per -capita consump
tion Of L. per cent.

Sir, turning next to the resource outlay, we
stated that we would be investing RS. 97,000
and odd crores in public sector in the Sixth
Plan and Rs. 74,000 and odd crores in the pri-
vate sector. Now, at the end of the three years,
we see that in the pub. lie sector we would
have invested Rs. 55,000 and odd crores. And
there is no doubt that aniticipating what we
will do this year and next year, we will be
reaching the target of investing Rs. 97,000 and
odd crores in the public sector. My studies on
what the private sector has been able to do on
which there is no documentation like we have
in the public sector, but using various
indicators that are made available by the
Reserve Bank and so on of gross domestic
capital formataion—all of which show that
there also we can see that the private sector is
going to reach the financial target of Rs.
74,000 and odd crores. And so, when the
President in his Address draws attention to the
fact that the Central Plan Outlay has increased
by 27 per cent and the State and Central Plan
together by 21 per eent, he is quite right. I
thing, the financial targets are going to be atta-
ined. But these targets were established at
1979-80 prices. And,
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therefore, if you deflate the target that we are
reaching, we will find that in public sector, we
will be short by Rs. 1«,000 crores, and in the
private sector we will ba short by RS. 7,000
and odd crores. And my general computation
is that in 1979-80 price terms, which is the
Sixth Plan base, we will be financially 10 per
cent short of our target and , in physical terms
we will be short by anything from 15 to 20 per
cent.

Sir, turning next to the agricultural side, this
year the agricultural situation is depressing. The
Economic Survey reports that We will probably
have a minus 3 per cent growth, a decline of
some 5 to 8 million tonnes of foodgrains, though
on the commercial crop side, namely, sugar,
cotton, jute, cotton and so on, there will not be
such a great cut back. But the result of this
decline in agricutural production would mean
that in my opinion we will not be able to reach at
the end of the Sixth Plan the 1:ar-get that we had
set for ourselves at 4 per cent. Now, on the
manufacturing side again, we started the first
year with 4.1 per cent growth. In the second year
we had a good 8.2 per cent growth. And this
year the Economic Survey forecasts a growth of
4.5 per cent. As of January, the growth
registered is4 per  cent. "

3P.M.

And the President in his Address points to the
various areas where we are doing well, like crude
and public sector and small sector, where no
figure is given, but the Economic Survey says
that there will be some 10 per cent rate of growth.
Now, putting all these things together, at the end
of the Sixth Plan we will be well short of the
public sector target from 7 to 8 per cent. On the
infrastructure the President calls attention to the
good performance of the railways. Yes, -" the
railways have been performing «r are performing
well. But what I would like to call attention to, in
this connection” is to what has been repea- . tedly
warned by the Railway Reforms
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Committee, namely, that we are living on our
capital as far as the railways are concerned.
We need Rs. 2780 crores before the end. of the
Sixth Plan if we are going to revive 15 thou-
sand kms. of sick tracks and 32,000 sick
wagons. An” if that is made available the
railway will deliver the targets that have been
established 'or them in the Sixth Plan. For the
next Plan we will be in very serious difficul-
ties, unless we increase the depreciation fund
and go in for investment in railways.

As far as power is conerned, the President
refers to the increase in power but my
comparison is not in relation to last year. In
relation to last year it is quite right to say that
it has increase” by 7-7 per cent. But if you take
power in relation to the targets established in
the Sixth Plan Document, you will find that in
everything whether it is in installed capacity or
generation or transmission, we are novv 10 per
cent short and by the end of the Plan the gap
may increase to 12 to 15 per cent. Now,
coming from the South I may say that South is
go-7ng to become or has become a long-term
deficit area. For the first time in the history of
Kerala, Kerala has become a deflicit area and
that is not an accident. One reason is
deforestation in the hydel reservoir area. The
rest of Kerala receives aU the rains, but hydel
reservoirs do not receive 'he rain, and now
Kerala joins Kamataka and. Tamil Nadu as a
deficit State. And, therefore, over R's. 1200
crores in the three States have been lost
already this year because of the power short-
age. Now, as far as coal is concerned, We are
doing well. The President points out that therg
has been an increase of 4.2 per cent. But j want
to call attention to the fact that 100 per cent of
this increase is from open cast mines and,
therefore, the quality of coal delivered, at
thermal stations, delivered to the various
industries, cement, and so on, is of poor
quality, Treating its own problems. But the
Inajor problem in this connection, I want to
point out, is that if you 'lake
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the average capacity of any industry, whether
it is vanaspati or any other whether it is
vanaspati cr an.v other industry, the capacity
utilisation is only 50 per cent. And this is in a
year which we call the Productivity Year.
Now, [ have already referred to the
infrastructure. I think we are doing very well
with regard to oil as the President says. The
only thing is that we are not making an effort
to cut down on the consumption, the rate of
consumption of crude oil, which is such a
scarce” high cost commodity. 1 pointed but
earlier that the annual rate of increase in crude
oil consumption in our country of 15 per cent
is unacceptable and this should be cut down, 1
welcome the decision of the Government to
raise crude product prices. The only thing I
said was that I wish it had been done by the
Finance Minister in the budget, so that we
could see what the totality of the revenue rais-
ing measures for the country was that he would
be proposing. The general problems are
infrastructure that we mface here an™ we may
not be able to promote the growth of the
economy in the coming years because of the
various bottlenecks I referred to.

Then a word about the balance of payments
problem. Here the Sixth plan Document
forecasts that we will have a total five year
balance ot trade deficit of Rs. 17,600 crores.
But now the Government and the IMF are
both egreed that for the Sixth Plan it wiU be a
little less than double at total ot Rs, 31,000
crores.

And the balance of payment deficit will go
up from the Sixth Plan target of 9000 odd
crores to RS. 17,000 odd crores according to
the Government and the IMF. Now this
balance of payment and trade deficit is not
God-given” it is something that is in out hands
and we can do something about it. I have, in
some studies, shown that there are 12 items
that we are importing which we can cut down
on. If We use 100 per cent of our capacity in
these 12 industries, we would save Rs. 1900
crores, I have no doubt about
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it. But I think this is an idealistic assumption
to use 100 per cent capacity. So, the second
alternative I have shown is that if we use the
same capacity that we have used—the best
capacity—in the last 3 years, e will save Rs.
1000 crores. I have also indicated what are the
areas where we can, by increased production,
increase our exports. This will cut our balance
ol trade deficit to something more manageable,
like Rs. 2000 crores, rather than the present
Rs. 5000 crores.

Then i refer to President's remark and the
Economic Survey's remark that we have done
well on the price front this year. It is true that
we will be ending the year with 2 to 3 per cent
rate of inflation, using the wholesale price
index as the norm. But two things I want to
point out that the con-siuner price index is
nearly 3 times the inflation measured by
wholesale index and 1 think Mr. Van-
kataraman in his last Economic Survey that he
presented, suggested that inflation js better
measured by consumer price index rather than
wholesale price index. 'If we folow that, 1
think we are in trouble. As far as the consumer
prices are concerned ” the rate of inflation is
over 8 per cent compared to loss than 3 per
cgnt of the wholesale prices. Second thing is
that the small inflation that we have this year
of less than 3 per cent is on top of 44 per cent
of inflation that we have had m the last 3 years,
there has been no relaxation. So that we must
add this 3 per cent to the 44 per cent, and that
is v/hat we are faced with.

Finally, the objective of the plan of 5 years
is reduction of i>overty and there, we set
before ourselves the objective of pulling 100
million men, women and children from below
the poverty line to above the poverty line
through two measures: one by creating 30
million standard person years of employment,
and secondly by distribu-ing 5 per cent of
surplus land. Now, in the first case we have
some evidence of it through two programmeB;
Natlo-
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nal Rural  Employment  Programme which
has been doing well during the last 3 years and
creating some 300 million mandays of
employment per year, and through the
Integrated Rural Development Programme
which has a"” been attaining its  target though
the amount of funds which is needed ha» not
been made available to it. I thhik that we are
making a dent as far ai relief is concerned of
jwverty through these employment programmes
on land reforms, distributing 5  per cent sur-
plus land. AsI have pointed out earlier®
5 per cent seems to be a small figure but if w*
do manage to distribute 5 per cent of surplus
land in the 5 years, we would have  distributed
more land than we have distributed in 30 years
of planning.  That is what it reaUy means.
What  we are  doing, there is n© evidence
about it.  What little evidence, the budgetary
evidence that we have is discouraging.  There-
fore, there is no evidence how far we are
making a real dent on  poverty along the
lines of our target. ~We have got two years
more to reach this target of pulling 100 million
people from below the poverty  line to above
the poverty line. Therefore, i agree with the
President's summary that on the economic
side, the need is to:

(1) tone up the economy;

(2) enhance production and pro-
ductivity;

(3) eliminate non-productive ex-
penditure; and

(4) contain prices.

I think® these are the iiiunediate
priorities. But I would mention, in
the light of the review which [ have
made, the other issues which he does
not refer to, which the Economic Sur
vey and the three years of our plann
ing show. I would put the emphasis
on three things. The first is the ur
gent need to revive the declining eco
nomy. Our performance next year
and in the following year in the indus
trial sphere will depend on how far we
have been able to revive the economy
and Ivery much look Toi>
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ward to the Budget as one instrument. The
question is, to what extent and how far the
Finance Minister is able to give a push to the
declining economy, which he admits in the
Economic Survey.

The second urgency is to reconsider and
review oU” agricultural strategy, cur agricultural
policy. Again, the Economic Survey admits the
fact that we have increased the irrigation poten-
tial by nine million hectares. We have increased
the fertiliser production by two million tonnes.
We have increased the production of high yield-
ing varieties, in other words, the so-called green
revolution technology, the water fertilizer—high
yielding variety technology, has gone into full
opera- tion and yet in terms of foodgrains
production, over the last four years, there has not
been any noticeable improvement. We seem to
be hitting our heads against a ceiling of 131 to
133 million tonnes. The Economic Survey says
that it is time now we review this. In a discussion
we had yesterday, in another forum, had pointed
out that in our agricultural history since
Independence, three times, we have reached such
a plateau. Everytime We reached a plateau, we
have changed our strategy. Now, we need to
change our tsrategy, which means, we should
look at our cropping pattern, we should look at
our dry farming areas, which are in majority, and
we should see what can be done.

The third is to improve the productivity of
capital. We are in a very extraordinary
situation of being one of the largest savours in
the world. Our savings, as the Economic
Survey points out, arg nearly 23 per cent of the
gross national product and our in-vesment,
gross domestic capital formation is nearly 25
per cent. This is the rate which even some of
the developed countries have not been able to
achieve. But in spite of this, how is it that our
overall economic growth is only S.5 per cent?
How is it that our industry is growing at the
rate of only lour to five per cent? This Is
because

of the low productivity of the capital we have
employed. I believe, equally with the need to
revive the ecoaomy, equally vvitli t"™ ™M “o
review and restructure our agricultural policy,
is ihg need to improve our capital output ratio,
the use oi our c"Pi%al, starting with the
improvement in capacity use. We keep on
saying this year after year. | have been saying
it in Parliament for the last three years. I see
no evience of improvement. I see evidence of
more capacity being built. It is aUright for the
Seventh and the Eighth Plans. But in order to
save the Sixth Plan, both the public sector and
the private sector need fo improve the
productivity ol capital.

Finally, balance of payments. This
problem, I believe, is a manageable problem. I
believe that we can take action on both the
fronts, cutting back on imports and pushing
lorward our exports. I do not regard this as a
major issue. Do not forget that our foreign
trade is round about 4 per cent of our gross
national product. We are not one o- the
countries which has based its development on
what is called export-oriented strategy, i think,
We will never do that. Therefore, though I
believe the situation is not a very bright one—
I disagree with the President on that—"taking
the three years as a whole, there are grounds
for us, if we do certain things, the three or four
things which 1 have indicated, to go forward
and resxime the tempo of development in the
economy.
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[+ wavam faz)

“A member while speaking shall
not—

(v) reflect upon the conduct of
persons in high authority un-
less the discussion is based on
on a substantive Motion
drawn in proper terms.”

F d  ard Wew ogqr oar

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): I will have the
records examined and ask the Secreta-
riat to look into it and do the needful.
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q & F4z @< &g 1w
UL T AGT Y FAGL THH AL
gaq ar 78 favaw @ wwr SR
Tl TF 91 T89 T A A,
ot fomr ¥ ag o @ E AW
fre aew oefin fom 3z < €0
ATH! FHEFT TA0 FA SEAAT | T
q oard, ®T Ardt wHedr, wwraE
F oW S d9 A HO§ Wi
&y frd gu & Wk @y w@w H

“My salutation to the believed
children of the Telugu Land;"

“fgrgeara & @V FY, Fsal
Yoz AE O A wOT A oed
=i Y deqz F@ F1”

"Ours is a land of riches, of nailk
and honey, of music and love. Ours
is a language enriched by the glo
rious contributions of  immortal
poets....Has the Telgu race lost
its vitality, has the Telgu youth
lost its integrity ............... "

Further, I again quote:

"Because the Telugus have forgotten
their own valour and glory, they havg
forgotten the greatness of their
language itself which ultimately re-
sulted in the negUgence of their
language and its non-recognition."

"The countless sacrifices the Telugu
people made during the freedom
struggle too h”ve been forgotten by
everyone in this country. These
sacrifices have gone waste and no
Telugu man is respected or recognised
anywhere In the country today. What
is the reason for this,

what is the solution to this? Think about
these A dog which is given a few
crumbs, faithfully gujirds the house, a
co” which is fed a few blades of grass
gives us milk, but the leaders who have
swallowed public property, are
ungrateful. Telugu brothers, shake off
your slumber, wake up, awaken your
race an” sharpen your intellect.”

"Revolt is not the only solution. To
preserve the freedom which people
have won with conscious effort, they
need a Regional Administration which
is committed to their welfare. It is
towards this end that Telugu Desam
Party is bom."

I further quote:

"In the name of this sacred land
drenched with the sacred blood oi our
martyrs, Telugu Desam pledges a clean
administration to the people. Listen to
the clarion call of this party which is
bom for the Telugu people, for the
Telugu language, for spreading the
glory of the Telugus throughout the
world. Arise, awake, be united, march
ahead and preserve the prestige and
seK-respect of the Telugu people. Bless
this party which is born to achieve these
aims... Just as thieves share their loot,
father and son are sharing injustice and
illegality. In the Kingdom of rowdies,
there is no food for the poor, there is no
justice for the gentle, there is no
protection for women, there is no place
for honesty and integrity."

SmAgE v ¥ agr Ewoer
IR g ¥ ? oF wwewr ¥
W WA A AT | (vramer)
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1977 ¥ 9T AR & ARG w3 A6
Ft 41 HIT A3 HIIATHA 352 HIAT TIHL
AT | afE anr qaw 1 g e
T 41 TG F 2 AW T AT H
W FAT FBMT TrEa g, AW & frET
# T TEA TR &1 W @A 1980
# 7E gd ATET gho

o THITE 7 0T 9T FE
Y II0 AT AT F fFw F Gemaw
&t wrEm w1 e 9 & s g,
fm a@ ¥ & foar & s@wr aw
AE F AT = A amrETg & fawin
FLAT GET AT\ AT 9% THAT Al
arHEd & Of T WHT IAT UE
& g

sty fy e @t (fagm) @ &=
& ATE H CHTOE A AGA WS AT
FEI B, IR W TR

el QR goE : 7 Al A )
AT W51 T=BT AT A7 7T FTATST |
s (BmamE) .,

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Please do not dis-
turb. When your turn comes, you say
whatever you want ip say,

SAA ada Fead qA wY H A
g FEAT 2 W F WITE g g
W 5§93 a1 Fger Aredr § 7 o
GHY WA o @l 34T anfen Wi
o 21 7, o 3w &Y o W
FW A1 I W @ a7 81 9w 2,
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qIET SEE F AWATE OF qeal & 9
FAE A4 7 % | TH qTEAT F A9, I
HTEAWFAT F @19 & 99 A1 qE A
& § WIR AITRT HTATE AT

SHRI P. RAMAMURTIL: Mr. Vice-
Chairman, Sir® 1 gm. not going into the
statistical jugglery that has been indulged into
the document and indulged in the language of
the statisticians. I will talk in the language of
the common people so that the people will
understand what the reality is.

The President has presented a picture, a
picture of very great achievements during the
last one year. He has talked about the
improvements in production in some
particularly selected commodities. But the
picture given in the Address is not before the
people.

For example, he has talked about the
improvement in the production of steel. Yes,
there has been an improvement in the
production of steel, I agree. There has been an
improvement, an appreciable improvement” in
the production of oil, I agree. Similarly
fertilizers and certain other things he has
mentioned. But what about the loss of
production on account of the strike in Bombay
for more than one year? And what does it
indicate? Bombay's cotton textile mills
produce one-third of the total cotton cloth pro-
duction in this country. There has -been a loss
of one-third of the total cotton cloth
production, and yet in the bazar, m the shops
there is no dearth of cotton cloth. What does it
indicate? This is the simple question that I am
asking. It indicates the dire poverty ot the
people and the tremendous loss of purchasing
power of the people, that despite the loss of
one-third of the total cloth productjon in the
country, there is a glut of cloth in the country.
About this the President has got no concern,
whatsoever. Then® for example, steel
production has increased, but
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[Shri P. Pamamurti] yet we are importing
steel. Our stockyards h*ve been stacked with
unsold steel. There is a glut of steel produced
in this country. And yet because of the
pressure, because of the commitment that we
have given to the International Monetary Fund
when we went in for that IMF loan™ we have
liberalised our imports to such an extent that
despite a huge increase in the production and
the big stocks of steel that are lying unsold in
our stockyards, we have been importing steel.
Recently I had been talking to the Minister
about it and he said he would do something
about it. But aS v”et nothing has been done.
Or, take so many other things that are
imported. In Madras, addressing the Madras
Chamber of Commerce, the Finance Minister,
Mr. Pranab Mukherjee, stated that last year we
imported Rs. 2,000 crores worth of unwanted
things, unnecessary things. This is the state-
ment published in the "Hindu" and the "Indian
Express" of Madras, i have not got the
quotation now. If in one .year you imported
unnecessarily Rs. 2,000 crores worth of things,
then what is the point in saying that the foreign
exchange gap is increasing and so the peopig
should produce more in order to increase
exports so that the foreign exchange gap can be
reduced? Why did you import these things?
Because you were pressurised, because you had
given a commitment to liberalise imports. As a
result, many factories in this country have cut
down production and underutilisation of capa-
city has been there. For example, take soda ash.
There is dumping of soda ash in this country
from foreign countries and as a result, many
soda ash factories have today cut down produc-
tion by more than 50 per cent, leading to 10.SS
of employment for hundreds of thousands of
people. For example, take the import of man-
made fibre. Dumping of man-made fibre in this
country by foreign countries has been going on,
with the result that the viscose factory in
Mettuppalayam in Coimbatore district of Tamil
Nadu has been closed down. In  Mavoor
in
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Kerala the factory belonging to Birlas which is
making man-made fibre has been closed down
because it is not needed. I can point out many
other factories in this country which have closed
down because of the import of this thing which
is cheaper. It is being dumped in this country.
Our polyester fibre producing factories are
closed down. The other day, just a few days
ago” the J. K. Synthetics i-i Kota retrenched
3,200 workers and they said, "We are importing
this yarn and this yarn is cheaper by import." So
this is the kind of economy that we are seeing.
Then what about hand-loom cloth? What about
our traditional industries in Kerala? Hand-
looms, the cashew industry, the coir > industry,
they are all in doldrums, despite the fact that
today the prices of cotton and all other
commercial crops have tumbled. The price of
cotton has come down by one-third and yet yam
prices have shot uP by nearly 50 per cent.

Has the Government any concern for

the handloom weaver? Handloom
weavers  throughout the country today
have deserted employment. In  Tamil
Nadu in city after city where hand-
looms are concentrated, they are
carrying on a struggle and when they
ask for reduction of prices of yarn,
they get bullets and lathi "hanges.—
this has been the position. Has
the  Central Government ever

thought about these things? What about
hundreds of other factories? In Madras, for
example, today the truck factory, Ashok
Leyland, has closed down one of its shifts;
thousand of workers are thrown out of
employment. The ancillary industries catering
to the Ashok Leyland, to the automobile
industry, are in doldrums, they are closing
down their shifts, throwing out of employment
thousands and thousands of people.

'ftien there is power shortage !n State after
State. In Tamil Nadu there is hundred per cent
cut for the High Tension Power users with the
result that nearly a million workers
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are out of employment in the factories;
th«y-have been laid off. Similarly, in
Karnataka there has been power short
age. In Gujarat there has been power
shortage, hundred per cent cut for bO.ne
time. In Rajasthan there has been
power shortage. In Bihar there has
been  power  shortage.  State  after
State is facing power shortage with the
result factories are not utilising their
capacity; they are closing down then
shifts and thousands and lakhs cf
people are today thrown out of
employment.  This is  the  picture.
And yet you make tall claims. Some
body gave us figures. 1 think it wvvai
Dr. Malcolm Adiseshiah. He seems to
have been taken in by the figures of
greater employment that are given to
him. May I tell him, those figures
don't take into account the loss of em
ployment that is being generated, the
people being thrown out of employ
ment. Do you take into  account
those figures? If you take into ac
count those figures what is the net
result? The net result is that there is
greater unemployment today than it
was last year. » .

Then about prices. Dr. Adiseshiah made a
valid point. Fortyfour per cent inflation has
been there based on wholesale price index till
last year. Over that 44 per cent there is 4—6 per
cent increase. But these wholesale price
increase really unreliable. I do not know
whether they are doctored or whether they are
concocted, I'i-cause you have really to go to the
consumers, the retail market, to find out the
correct picture. Month after month every
commodity used by the comrnnn man; its price
is going up. You have to take into account the
price at the retailers. What affects the common
people, what interests the common people,
really, is the price at the retailer, not what the
wholesale price index is. The common people
are not bothered about the wholesale price. '
They are concerned with the price at which they
get the commodity at the retail level. Do you
know at what cost you can get rice in Tamil
Nadu? Rice is selling at Rs. 7, Rs. 6, per kg.

[ 24 FEB. 1983 |

the President's Address 290

Whether it is due to drought condi
tions or other conditions, people are
copoerned with the price that they
have to sheU down for a kilo of rice.
This is the real picture of the situa
tion in Tamil Nadu. After all, eco
nomic development for whom? Econo
mic development for the common 'eeo-
ple. If the common people's position
becomes worse, what is the use of that
economic development? Who will
bother about that economic develop
ment, the so called economic develop
ment?

Then with regard to industry, 1 do not want
to enter into all those figures and all that. The
President has talked about industrial relations.
He has talked about a machinery that has been
set up under the law, an internal machinery,
for quic® settlement of disputes. You may
pass any law. As far as the industrial relations
law and the other laws that have been put on
the anvil, are concerned, the entire trade union
movement except the Government sponsored
INTUC, has opposed them. That is the attitude
of the working class. (Interru'ption) 1 am
talking of the entire movement except you. I
may give you the credit for supporting it; you
take the credit and take the kudos; I don't
bother. But who will question, who bothers
about, whatever little things provided for
protecting workers. Take JK Synthetics in
Kola. JK Synthetics is retrenching 3200 peo-
ple without getting permission of the State
Government  although  Section 25 (n)
specifically says that no employer can close
down the factory without getting the specific
permission of the State Government. And the
State Government is expected to take actioa in
the case of violation of the law, including
sending the management to jail under section
29 of the Industrial Disputes Act. Has the
Rajasthan Government taken any action
against JK Synthetics when they retrenched
3200 workers illegally without getting the
permission of the District Collector? No
actioa is taken against those people because
they are very powerful people. What is the use
of talking about the interests of workers?
They
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are totally thrown out by big employers
because they have got pull with the
Government and with the Ministers. They
care two jots for the so-called beneficial
legislation.

What has happened to the land reform and
the land laws in this country? They are
landless land laws. As a matter of fact I do not
know a team of experts led by Ladjinshy from
foreign countries came and investigated the
ways in which land legislation in this country
has been implemented. They specifically
stated that since Independence the number of
people who have been evicted from their land
is much more than the number of people that
had been evicted during the last one and half
centuries. That is the position. Under some
pretext or other poor peasants are evicted. The
Planning Commission's task force itself has
stated that the land laws that have been
enacted for the benefit of ""e poorer sections
have not been implemented because of lack of
political will. I am emphasizing the words
"lack of political will". The landlords have
hundreds of links with the local
administration, the local police and the
revenue administration. Because of this and
lack of political will or the part of the party in
power the land laws such as ceiling law, etc.
are not implemented.. .

DR. M. M. S. SIDDHU (Uttar Pradesh):
May I request the hon. Member to be seated
and then speak. This is not good for him.

THE LEADER OF THE HOUSE (SHRI
PRANAB KUMAR MUKHER-JEE): He can
sit and speak.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Certainly. The Chair
permits you to sit and then speak.

DR. M. M. S. SIDDHU: Please order him
to be seated. His health is net good.

,  SHRIP. RAMAMURTI: HOW can a '
Government implement land legisla-
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tion without political svill? A majority of the
Ministers in the States and the legislators are
landlords theni-selves. Will they ever be
inter".sted in giving up their own land? This is
the kind of Party that is in power in most of
the States and, therefore, land la-n-s cannot be
implemented.

What about agricultural labour for whom
copious tears are shed in the President's
Address and in the Prime Minister's 20-Point
programme? Havs you implemented the
minimum wages legislation in any State? Why
go 10 the States? Let us go straightaway to
Delhi. You have organised the ASIAD here.
Have the contractors implemented the
Minimum Wages Act here? It needed a
Supreme Court to give the direction that the
contractors engaged in the ASIAD projects
must implement the Minimum Wages Act.
Even then it was not implemented. We are
thinking of filing a case for contempt of Court.
Filing the casp again®l whom? The
Glovernment is the culprit for not
implementing it. The Central Government
which has conducted the ASIAD is not
interested in implementing land laws or Mini-
mum Wages Act which are beneficial for the
poorer sections of our people.

There are thousands of people engaged in
brick kilns. They are all bonded labour. What
have you clone for them? What is then the use
of talking of your 20-Point Programme? This is
the condition of our people. Will the workers be
just satisfied by saying '20-Point programme'
20-point programme'? It is just a peace " paper.
And what are they to do with the paper? Are
they to eat it? It cannot be eaten. Therefore, I
am judging the whole thing not on the basis of
what you are parading with your statistics, but I
am judging the , performance of the.economy
and the performance of the Government on the
basis of what has happened and what is
happening in the real world that We are living
in and not the make believe world.
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Now, Sir, they talk of self-reliance, yes. We
are committed to the concept of self-reliance.
But, Sir, may I ask, how is it that the Heavy
Engineering Corporation of Ranchi has never
utilised more than 25 per cent of its capacity?
How can they have this Heavy Engineering
Corporation in a proper form, how can they run
it properly, when, during the last 25 years, there
have been fifteen Chairmen? When a Chairman
comes and studies the problems there and he
comes forward with solutions, immediately he is
transferred. For what reasons, I do not know.
Can you also teU us as to how many people
came and joined the Ranchi factory in the early
sixties thinking that this is a challenging job in
the country and they could deliver the goods?
Out of patriotism they joined it. How many of
them have left it in disgust and gone away to
foreign countries? They are serving the interests
of the foreign multi-nationals. Also, in the recent
past, they have left the factory and gone into the
private sector? Why is it so? The factory has got
the orders. They do not get the orders because
you want things from the foreign countries.
Even when we are capable of running a factory,
capable of making a steel plant producing a
million tonnes of steel, even then yOU do not
give them orders, because you are purchasing so
many other things. Then there are other things
like 'jer-quisites, kich-ofl, slush money, et | and
all sorts of things are there. In this connection, 1
would like to refer to the joint resolution that
was adopted in the recent meeting on the 10th
and 11th February of the joint bipartite
committee in the BHEL—it is an elected body
representing all the unions, trade unions, as well
as the management—and it met on the 10th and
11th February for wage negotiations and there i*
passed a unanimous resolution which was
adopted both by the management and the
representatives of all the Unions, that is, the
INTUC, the AITUC, the HMS, tbe CITU, and
some other independent Unions, the DMK
Union, the AIADMK
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Union, etc. I would like to read out the
resolution now:

"The Joint bipartite Committee ior the
BHEL takes note of a news item appearing
in the Press on 8-2-1983 stating that the
contract for the 500 MW Chandrapura and
other-thermal stations may not be awarded
to the BHEL. The report further states that
the value of the contracts approximately is
over one thousand crores. According to this
report, the claims of some of the foreign
companies are being considered on the
ground that they are likely to provide
necessary credits. The Joint Committee
further notes that the BHEL quotation was
tile lowest and also technologically it was
the best amongst these competitors. But,
despite that.. ."

SHRI A. G. KULKARNI (Maharashtra): . .
£ut, before that, they gave something to
Japan also.

SHRI P. RAMAMURTI: But I am talking
of a resolution which was unanimously
adopted, both by the workers' unions and the
management.

1 would like to read further the reso
lution: Nle

"The Joint Committee appeals to tha
Government of India to tuUy utilise the
available capacity by awarding these
contracts to the BHEL when the BHEL has
the capacity for the same. The management
and the workers once again reiterate their
firm determination in all earnestness in
fulfilling the commitment to the nation for
self-reliance in power  generation
equipment."

Here we have installed the equipment in a
factor.y, investing hundreds of crores of
rupees in that organisation, which is a
prestigious organisation. But, desDite that,
simply because some credit is available from
the foreign multinationals, on the bjsis that
some financial credit is available, all the other
factors involved, 'the indigenous technology,
indigenous capacity, a)l
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these things are being

sought to be thrown out. 4 P.M. And,
therefore the question of talking of
selfreliance sounds to me to be hypocritical; I
deliberately use the word hypocritical'.

I will give another example. Recently,
Phillips, a foreign multinational company, has
been given a Letter of Intent for the
manufacture of micro computers and micro
process based systems under Phillips brand.
Now the Phillips have changed their name to
Pilco Electricals Ltd. But they wiU
manufacture these things and sell them under
the brand name of Phillips, their original
name. That is the licence they have applied
for. And this was 6ent to the Monopolies and
Restrictive Practices Commission. I will read
an extract from their Report. On page 4, para
6;0Trit-"ays:

"The question of survival does not arise
in the case of public enterprises because
their losses are borne by public revenue."

Remember that. They can quote less, lose]
money, in order to get a contract because the|
losses are borne by the public revenues. The|
resources for expansion of public enterprises,|
whenever necessary, have come from the
Consolidated Fund of India. What sort of people]
are they?, Let the public sector lose, quote less|
price, and lose, in order to get a certain contract
and the Government revenues wiU bear the loss.
This is the kind of people whom you have on|
this Monopolies and Restrictive Practices|
Ccmmission. Are they there for that purnose?
Are they agents of these foreign companies?
That is what I would like to know. Are they|
people who have got that ' philosophy? I am not|
charging them witjh having received any money.
But if this is the attitude towards the public]
sector, if this is the attitude they have towards|
our own industrial development, of our own
country, and want to bring in multinataionals in|
this 1 country—I do not know what sort of
people they are—why are you keeping
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them there?. Sack the whoie lot. I can read out
many more things which are horrifying in
their Report. For example, in para 15 they
say:

"The existing manufacturers of nUicro-
proceas based systems rre primarilly related
to business applications. The present
proposal is in the area of industrijil
automation, current level of expertise of
other local manufacturers is not compar-
able."

As if Phillips has been manufacturing it.
Phillips has been concentrating on light, radio
sets, television sets and things of that type.
Here, it has been given jointly by three public
sector companies, companies of the Govern-
ment of India: One, S. R. Vijayakar for ECIL,
Brigadier Y. Nirula of Instrumentations
Limited, Kota, and Chairman of Kaltron, Mr.
Nambiar, well-known technologists and
engineers in this country. When this is the
kind of attitude, what is the fun of your talk-
ing of self-reliance and all that?

Now, in the President's Address, he has
referred to the fact that as far as supply of fuel
for Tarapore is cdn-cerned, it is now ensured by
an agreement with the US Government .qnd the
Government of France. But if the question has
been finally settled, I do not understand why
any team from India should have gone to France
some time after that and, again, why a team
from France should come here, and it is still
negotiating. What are the negotiations going in
for? 1 cannot understand? Are they not aware
that there is a chorus raised, an archestra raised,
in all the news papers of the United States only
just the day before yesterday, simultaneously,
saying that India is now going in for making a \
bomb, making a nuclear bomb? Is it not an
attempt to pressurise the Government of India to
accept complete and full-scale safeguards as
enunciated by the International Atomic Energy
Commission? is it not pressurising”? Is not
France also today pressurising you for that?
Otherwise, why qre idl these negotiations going
on? And then
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you are talking today of the fast breeder
reactor. | want to know, for example, whether
you are able to run that fast breeder reactor in
Madras? Are you able to run that which you
have invented with our own technologists,
with our own scientists? And I am all praise
for our scientists. But are you able to do that?
Can you do that? You cannot because we do
not produce enough heavy water. But, today,
in order to nm that fast breeder reactor, we
require plulonium. And we can have enough
plutonium only when we are able to reprocess
the Spent fuel at Tarapur. But are you allowed
to do that? Under the 1963 agreement it
requires the joint deter-

mination by both the USA and India
—Now, America is substituted by
France—ol the safe guardability of the
machinery, of the Process that we have
invented there. As early as 1967, the
U.S. Atomic Department has agreed,
that our designs are good and perfect.
But, none the less, the United States
has not agreed to come and have that
joint exc”mination and joint determina-

tion for the last so many years. Has
France agreed? Otherwise, how are you
going to have this plutoniam in order
to run this fast breeder reactor? As a

matter of fact, we have been promising
to the Tamil Nadu people, that Kalpa-
kham is going to come up. As a matter
of fact, the common talk there is that
Kalpakkam factory has today consum
ed more energy than it will ever pro
duce. Therefore, Sir, what I want to
point out is that all this talk of self-
reliance in the face of the talented
engineers and talented scientists that
we have, to me looks absolutely hypo
critical because there are vested inter
ests in this country. For example, why
is it that foreign technology is being

sought in everything? It is because
there is money, there is slush money in
it. That slush monsy is given to so
many people. Therefore, in the face cf
this, for you to talk in term self-reli
ance, I do not wunderstand at all. I
think, this is all just a sop to the peo
ple, while actually we are going in
more and more 'or this foreign tech
nology under one pretext or another.
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Then, Sir, the President had expressed
concern and said that we must fight
corruption. I do not Itnow what to say. Are
you serious about Ight-ing this corruption?
Are you prepared to take the co-operation of
the Opposition? For example, in the case of
Antulay, one whole session was wasted here.
Every day, it had been raised and you stoutly
defended Mr. Antulay and it required a court
decision in order to force him out of the
Ministry. an® even then you dare not take
action against him. He is still a member o*
your party. And he was willing to stand
against for the Chief Minist-sr-ship and the
leadership of the party.

AN HON. MEMBER: And he is like to be
Deputy Chief Minister.

SHRI P. RAMAMURTI: In State after
State..,.

SHRI A. G. KULKARNI: Remove that
ghost from the head of Mr. Pra-nab
Mukherjee. For the last one year, he is sitting
over his head like anything.

SHRi P. RAMAMURTI: How can I
remove ? It is for them to remove. It is for the
Prime Minister to remove it. I cannot
remove.

Similarly, Sir, there is not a single Congress
(I) State where members of your own party,
members belonging to the Congress (I) Party”
Legislators belonging to the Congress (I)
Party, not one but in groups, are not levelling
charges of corruption against their Chief
Ministers. Is there a single State where it is not
done, i would like to know. And you dare not
take action on the Basis of these charges. And
they are not just frivolous charges: FOr
example, in Karnataka, the charge was made
by the Public Accounts committee, a
unanimous' report of the Piiblic Accounts
Committee, with re-"ra to the sale of sandal
wood. But then, no action was taken against
the Chief Minister. Hg could get away mwith
that.
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In Orissa a Memorandum has been submitted
to the Prime Minister, I do not want to read, by
membevi of your own party, your own party
legislators, and “irobably some M. Ps. I will
just tell you some important things out of it. |
do not want to read the whole memorandum, If
I read the memorandum, my whole tinie will be
taken. It is said that offer of rice at Rs. 2.80 per
kilo or at Rs. 280 per quintal from Andhra
Pradesh to be delivered at Cuttack was rejected
and rice was being procured from Punjab at Rs.
310 per quintal to be delivered in Punjab. Add
10 that the transportation charges. And,
through whom it was secured ? The contrait for
securing this, ior buying this, has been given
not to the State C ivil Supplies Corporation, but
to one Mr. Pod-dar at Delhi. Who this Poddar
is, I do not know. That is a serious charge that
they have made.

Similarly, with regard to forests they have
stated that So many trees had been cut down
and the forests have been denuded. You are
talking of alt'orestation, afforestaton and
afforestation, But they have said so many
'iiings. But yet no action is being taken. You
dare not take any action, You are engaged in
your own petty quarrels in your own party”
These charge are made in State after Stste by
your own party men and yet you do not take
any action.

In Kerala, for example, they imported two
lakh tonnes of coment from, what is that place,
Taiwan or South Korea, I do not remember, at
a price of % 42 per tonne when the wjrll price
was 38 per tonne and the distii-bution was not
handed over to the Civil Supplies Corporatio-i,
which has got its depots. On the other hand,
the distribution was handed over to some
private agents who sold it at the "at* of S no
per tonne that means Rs. 1100, i.e. $ no. They
bought it at 42 and sold 7\ 3 110 to t'he public,
when the
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world price is $ 38. Every newspapei in
Kerala has published it. TLe Mathriboomj, the
Congress papers and Malayalam papers have
publi'shed it. Every newspaper has published
it. But yet you dare not taice any action
against that Ministry and still you talV of
eliminating corruption.

The oilier day the Chairman of the
Syndicate Bank Mr. Raghupati's house
was raided and an FIB. has been
lodged in the court. They have reco
vered lalchs and lakhs of rupees be
yond his means. On that basis they
have filed a case but still he
continues to be the Chairman.
11 a poor employee is  found
guilty of taking Rs. 2 or Rs. 5 immeriia.
tely hg is suspended. But if a Chair
man hag taken lakhs and lakhs of
rupees and is found to e ;ov-
rupt, you do not even  suspend
him. You continue to  keep
him as Chairman, (Interruptions). By the time
thg case is launched, he wiU completely
efface all the evidence and get scot free. I ask
the Financs IMinister will he, at least, now
immediately order his suspension and see that
somebody else is made {he Chairman Sg that
all the.se records which will prove the cases of
corruption are not destroyed by him. Re-
n.ember that these cases of corruption were
brought to the notice of the Government of
India and to the CBI.

SHRI A. a. KULKARNI: He h';S
iplired.

SHRI P. RAMAMURTI: No he has not
retired. You are confusing. You are always a
confuser. Do not confuse peope. Mr. N. N. Pai
has retired. Mr. Kulkami, he is the President of
the Bankers' Association, do not forget that.
He slill continues there. Therefore, will the
Finance Minister immediately suspend him
and take action? Apart from that I would like
to point out that all these facts of his doings—
including, for example, advancing a loan of
Rs. 9.5 lakhs for the purchase of a mercedes
benz par wtiich was presented to Mr. Gundu
Rao were made public by the cmployec-s'
Union.
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The poor people cannot get loans but he has
advanced 9-1/2 lakhs for purchase of a
Mercedes Benz car from the open market. If
you do not suspend such a person after all
these 'acts were brought to the notice of the
Government and the public by the employees
and workers, he will take reprisal against the
employees. This js what [ want to point out.

Then, Sir, the Prime Minister has been
going about in the election campaign when she
has been concentrating on our party, and
attacking our party. I have no objection; she
can attack our party and our policies; I have no
objection, but why then should she resort to
untruths "? I would not use the word 'lies'. For
example, she has been saying that marxist
Communist Party has allied itself with all
regional and extremist elements and
encouraging extremist elements. This is what
she said in her speech somewhere in Assam.
In Andhra she said that our party has allied
itself with the BJP. I want to ask of the Prime
Minister in which State have we come to an
understanding with BJP? In Andhra, everyone
of the seats we contested was contested by
BJP. In Karnatake, it was the same caSe. in
Tripura, it does not exist fortunately. But on
the other hand in Tripura, the Congress-I
aHiM itself with Tripura Ijpjati Samiti, an
organisation known for its attack on Bengalis,
for which you chastised our Government at
that time for not teking prop>er action, that
TUJS party stands for separation, it ;s a
separatist organisation. All these facts are
before you. Atiri you joined this party. And in
West Bengal, you had no compunction
whatsoever to jo.'n Gurkha League who
demanded a separate independent Gurkha
land. You had no compuncton to join that
Uttrakhand party; you had no compunction in
joining Jharkhand party. In Kerala, what is
yOur coalition? It is a coalition o' not only
regional but also casteist parties, and you have
joined all those parties. The boot is on the
other leg now. In Tamil Nadu,
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when your purpose suits it, you sometime join
DMK and sometime AIA-DMK. Are they ail-
India parties? Are they not regional parties
there? In Maharashtra, you joined Shiv sena-
wondertul party. Even now, you have got an
alliance with them- who want to drive out
non- Mabharashtrians from, Maharashtra,
whether they are Guja-ratis, the U. P. peo?>le,
the other South Indian people, and they want
all these people to be driven out. Alt these
things yOu are doing. The boot is on the other
leg now, and still you try to chastisg u*. And
then, if we had encouraged for example the
extremist elements, I ask, why did your
Government ask me, why did Mr. Pranab
Mukherjee ;isk me, why did Shrimati Indira
Gandhi ask me to get Comrade Surjeet from
Canada where he had gone in order to help m
finding a solution to the Akali problem or tha
Punjab problem? If we had allied with them,
why did- you ask me to do 't? Therefore, it
does not behave of a Prime Minister even in
the heat of elections, to go on telling such un-
truths and' to say that the Opposition is not co-
operating and make .such false charges.

Lastly, I would like to point out
with regard to the case of corruption,
here is the report of the Committee on
Public Undertakings wh'ch was placed
on the Table of the House on 26th
April, 1982 here 1 will read out one
or two  paragraphs.  Paragraph 20,
of the last chapter® . the , recommen

A

n

dation was: . ;

"One of the price revision made recently
was given effcect to from 1st July 1980 and
th's involved a 40 per cent increase in the
case of cine colour films. There was an
alleged clandestine sale after the price
revision but at the old price which entailed
a loss of Rs- 4.1 lakhs."

"Although the CBI, which inquired
into.."—after a good deal of discussion in
this House, this was referred to the CBIk—
"this matter recom< mended prosecution
against threa officials of the company."
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[Shri P. Ramamurft] That is to say, the CBI
recommended, after investigation
prosecution and it further says;

"

....... and a director of a private

Arm, the management of the company had
curiously came to the conclusion that the
CBI had not conclusively established a
case for prosecution.”

AN HON. MEMBER:
company?

What is that

SHRI P, RAMAMURTI: It is the Hindustan
Photo Films. Are the Directors of the Board
the Judges? When the CBI found a prima jacie
case .and brought evidence® the Board of
Directors sat in judgement over that and they
say that they have not conclusively established
a case for prosecution. It further says:

"..The matter was instead referred to
the CVC who desired that the case may be
referred through the Department of Industrial
Development. One of the ofRcers who was
allegedly involved in the clandestine sale, was
involved in a CBI case for his misconduct even
before his appointment in the company." When
this was found out, when th9t information came
that he was involved , in the CBI case, what did
they do?

'*'This officer, who was initially
taken as a Purchase Manager, was [
surprisingly appointed as Chief Mar-
keting Manager...."

’

]

so that more corruption can be indulged in.

"

. in the company even afteir the past
antecedents came to the notice -* of the
company. The Committee are therefore,
constrained to urge that prosecution should be
launched as suggested by the CBI."

It is now sight months. Allow them j to go,

allow these people to go! This ia the kind of thing

that is happening. |

Then in the last paragraph, they
«ay.
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"The Committee's examination
of the HTF for the second time left
them with the impression that all is
not well with the company yet. The
image of the company has also
suffered on account of a number of
allegations made by responsible
meii .........

including me. I had raised it here.

"These were inquired into by a team of
officers including two government-
directors of the company."

I told them at the time tnat these were the two
directors who -were on the Board at that time
and many complaints were there and these went
unheeded and, therefore, they were" not fit to do
that and they could not ,: do it. ~ Then”" the
Committee says:

"According to the Secretary, the erlauiry
was not intended to be an  independent
full-dress enquiry."

When serious charges are made, the Secretary
had got the temerity to come down and say
that the enquiry was not intended to be a full-
dress one and an independent one.

What kind of a thing is this? Then, the
Committee says again;

"The Committee feels that such an inquiry
by the officers associated -with the company
during the period is neither adequate nor
capable of inspiring conflcfence in all
concerned."

"It can be argued that such a limited
enquiry cannot be objective. The Committee”
after examining the company, have inevitably
come to the conclusion that there has to be an
independent  enquiry, not only covering the
various allegations already made, but also
the points made' by the  former  Chairman,
which as indicated in Section I of Part I of
this Report, and the points raised by the
Committee in this "> part of the  Report.
There shouW be a proper vigilance setr-up."
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[Mr. Deputy Chairman in tlie Chair].

There, you see, the vigilance man is the
managing Director and he is a person against
whom all these allegations are made. He is the
vigilance officer and now you are talking of
tackling corruption and you say, "Let us join
together in tackling corrup-. tion." But who will
tackle corruption? NOW, Sir, the last thing that I
want to point out is this; The president talks of
the grave dangers that are ahead of us, and he
wants us to be vigilant. He says:

M the economic and  politi
cal crises have led to sharpening
of tensions which India can with
stand through vigilance unity,..."

These are all generalities. Now, as far as this
Government is concerned, the world consists
of the capitalist bloc only. There is crisis in
the world and, according to them the present
crisis is world-wide. But which world? It is
only the capitalist world. It is only the western
capitalist countries which are passing through
a tremendous crisis which is reminiscent of
the 1930 crisis, the great crisis Of 1930.
Unemployment is galloping everywhere. But
that is only in the capitalist world.But what is
happening in the socialist world? In the
socialist world, there is no unemployment and
the high price rise is not there in the socialist
world. But for

them, this is not an example at all, and this is
not a part of the world at all. For them this is
hell, this is pothala” and this is not part of this
world. Therefore, I would say that the western
countries are extracting more prices for their
goods from us while we are forced to sell
lesser

I- prices.

This is your policy. So, why complain?
After all, is it something new? In the Sixth
Plan document yOu have stated that in the five
years of the Fifth Plan as a result of this
incqual sales and purchase” inequal trade as it
is called in economic terms, India had lost Es.
5000 crores. Therefore, <this is what they are
doing and today

when they are faced with this tremen
dous crisis they want to transfer the
burdens more on countries like wus. It
is for us to resist them. And how
can we resist them when you go in
more and more loans from them,
more and more aids from them when
you allow multinationals to come into
this country more and more? They
have got plenty of money. They
corrupt the officials, the bureaucrats,
the  Ministers and  everybody else.
Therefore, when you give them the
noose, all that remains for them is to
pull the string stronger. After .giving
them the noose, yOu say he vigilant, be
vigilant. What  kind of  vigilance
can be there? Therefore, 1  want
to point  out that so long
as these politics are continued, things would
not improve. For example take the case of
purchase of machine by a company like the
Bombay Dyeing. I had' been writing to the
Government of India on so many occasions
that you are allowing to the Bombay Dyeing
to purchase machinery which has been used
by them for 28 years. I have given them the
proof of that use. In spite of that, you allowed
the Bombay Dyeing to import. Why? I do not
want to say anything, it is for you to draw
your own conclusions. You can shut my
mouth, you can shut the mouth of the cooking
pot but you cannot shut the mouth of the town
or city as is said in a Tamil proverb: "Ulai
Vaayai Moodinalum oor vayai
Moodamudiyadu" So, when such things are
taking place,

what is the use of talking of corruption and
vigilance? Vigilance against what? It is for
you to take action, it is for you to see that
these multinationals do not penetrate into this
country more and more. It is for you to stop
their activities here. It is for you to see that
moneys ftom foreign countries do not come
here to the Churches, to the various communal
organisations and agencies so that they are not
able to encourage disruptive activities. It is for
you to -.ake action against these corrupt
people. You are not prepared to take action



307 Motion of thanks on

[Shri P. Ramamurti]

against them. For example will this Orissa
memorandum not ccme out it the public? If
it has come to me, if it has come into my
hands, I can give it to the press tomorrow.

It is not that it cannot be made public, but I
am bringing this to your notice. Therefore in
every State it is the Congress party Ministers
that are corrupt. He was talking about election
in Andhra. What is wrong in Mr. Ramarao
saying that they want a clean government and
clean administration? Is it not a fact that
during the last five years charges of corruption
against Mr. Chenna Reddy were made by the
MLA of tne Congress party themselves,
which "orce;i you to take him out and what is
the punishment? The punishment is, you make
him the Governor of Punjab. Then, after him
another Cliief Minister came. There were
charges of corruption against him and you
removed him. Then there was another
Minister against whom there were corruption
charges and you removed him. And
ultimaiely the peo-

* pie removed your party. What is wrong about
it? Why should they not do it? When you are
not prepared to take action against your own
people,

*when you are allowing the sources of
corruption to grow, namely the multinationals
and the monopolists, when you allow
remittances from foreign agencies, to
disruptive agencies and

organisations like chruchos like some other

communal organisation.s who exploit some

sections of tho people in order to disrupt the
country and bal-conlse the country, what is the
use of talking of vigilance? Vigilance against
what? It is for you to be vigilant. "And when
we are bringing to your notice the facts and
figures, even then you are not prepared 'o take
action. If that is so, what will happen to the
country? This is what is worrying us. We built
up the values in public life for over 1.'iO years.

All those values have been completely

desfco.yed during the last 30 .years of

independence. That is what is worrying us.

We, who had
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participated in the national movement, our
party had sacrificed the largest number of
people in the struggle for independence. We
are extremely worried over this loss of values
that had been created in the straggle for free-
dom and debasement of puljlic life. For
heaven's sake change it. If you are not prepared
to change it yourself, a time will come when
the people-in this country, if not today, if not
tomorrow, sometime or the other, one day or
the other will awake and they will change the
system. So long as you don't change the
system, these things will continue. Therefore at
least even now, think of our people, think of
our self-respect, think of our relying on
ourselves and or. that basis change your
policies. Let me see what sort of a budget you
are going to present, whether it will be on these
lines, or whether you are "oing to appease the
multi-nationals, the International Monetary
Fund and all those people and whether you will
accept their demands and their dictates.

SHRI PRANAB KUMAR MUKH-ERJEE:
Mr. Deputy Chairman, Sir, our senior
colleague, Mr. Ramamurti, has sufficiently
provoked me, but I am not going to fall in his
trap. . .

SHRIP. RAMAMURTI:I do not
want you to.

SHRI PRANAB KUMAR MUKH-
ERJEE:... or even to the dictation o{ LM.F.
and so on and so forth, because I will have the
opportunity of discussing all the majiir
economic issues which the hon. Members
have raiseji in the course of discussion on the
Motion Of Thanks proposed by the hon.
Member, Shri B. P. Maurya.

Sir, the President's Address gives, in a
nutshell, an account of ihe performance of the
Government and it is known to everybody that
every word of it is being drafted by the
Council of Ministers and the discussion on the
Address itself is not a reflection on the
President but a reflection on the functioning
of the Government. Ther* fore there is
nothing wrong in it.  *;

One twint has been mentioned particularly
in regard to the claim in iha
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Address itself that we have been abi-to
maintain the tempo of development. I am not
talking of the comments, of Mr. Mathur or
others, first 1 will start with the comments of
Mr. Mathur or others, mist Dr. Malcolm
Adiseshiah, that perhaps the Claim is too
much. In my opinion, the claim is too much. If
you look to the process of development in this
country over the period of years since the
beginning of planned development, you will
find that there have been years of fluctuation.
At least in the last decade— the Economic
Survey is already with and any Member can
check it up— perhaps you will not get a block
of 3 consecutive years where you have been
able to maintain the same level of growth.
Therfore the average is important. And if in
the Economic Survey it is claimed that the
average would be about 5 per cent, I think it is
not wrong and we should not be apologetic
about it.

In the Economic Survey which I presented
the other day, I have tried to depict the picture
of the economy as I visualise it. There are
certain areas where we ought to feel concern-
ed, there are certain areas where we can take
satisfaction of having taken corrective and
appropriate steps. We shall have to keep in
mind, and the hon. Members will
definitely  agree

with me, that we had to face a jevere drought.
What had been the effect of the droughts of
1978 and 1979 is known to all of you. There
was a negative growth im all fronts. But we
have been able to maintain a modest growth
level despite that. The

international scenario nnd the developments
there in the fields of commerce and finance
cannot be totally ignored. I would have been
happy had Mr. Ramamurti not pointed out
that there are certain countries where because
of (he system which they have adopted”
fluctuation of prices and other things does not
bother Them. But aS it is, today the reality is
that
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most of the industrialised countries, wh'ch arg not
socialist, they are the biggest trading partners of
ours. Therefore, the fluctuation in interest rate
therein, the contiauei recession and the prolonged
stagnation and, per- haps” [ am not incorrect if I
say that after the worst depression ol the 1930s,
industrialised countries did never face such a
situation where there has been continued
stagnation in trade for three consecutive years.
And when they are the major trading partners of
ours, when they are the major partners of ours in
industrial and technical collaborations, these
things are bound to affect our process of
development to some extent. We may like it or
we may not like it, but this is the reality.
Therefore, if w”e claim that the situation is grave
and we shall have to take note of 't, and taking
note of if we claim that our achievement is
reasonably satisfactory, perhaps we are not
exaggerating.

The president has quoted certaia figures.
Obviously it is not possible in the Presidential
Address to give ail. Sometimes we also
complain that iz. it is too lengthy we lose
patience. But certain salient features have
been raised in the Presidential Address and
there you have noticed that in certain key
areas production figures have been indicated,
growth rates gre given. But as I mentioned, |
would not like to deal in detail with all the
economic aspects except refer to two points
raised by my good oM friend Mr. Jagdish
Prsisad Mathur,

Sir', I did not have the privilege
of listening to his speech fully. And
when 1 listen to him he speaks in
an agitated mood, I catmo; follow his
Hindi. Therefore, 1 have to depend
either on the translation made by the
interpreters or the translated summary
which we got from Parliament ;tnd, iC
it is correct, he is suoposed to have
said ..  (Interru-ptions) .. 1 fol
low Hindi except that of two hon.
iWembers—Mr. Rameshwar Singh and
Mr. Jagdish Prasad Mathur ... (In-
trruptions) Otherwise, Sir. 1



311 Motion of thanks on

[Shri Pranab Kumar Mukherjee]
follow Hindi—and 1 may make one
qualification. If. Mr. Mathur is not agitated, I
follow every bit of his Hindi but when he
speaks so fast, almost like Rajadhani Lxpress,
I am unable to follow the tvend.

SHRI P. RAMAMURTIL: You arc
underrating him. He talks like a jet plgne, not
like Rajdhani Express.

SHRI PRANAB KUMAR MUKHERIJEE:
I stand corrected when he talks like a jet plane
I can't follow him; otherwise I do follow.

He said that things have jome to such a
pass that the Government had no money even
to pay interest on the IMF loan.

SHRI JAGDISH PRASAD MATHUR: I
said the summary is wrong.

SHRI PRANAB KUMAR MUKHERJEE:

SHRI JAGDISH PRASAD MATHUR:
What I said was, in July and October you
asked Parliament for initial adjustment of
some crores and the amount that you had
asked for axcee-ded the liniit as sanctioned by
the IMF.

SHRI PRANAB KUMAR MUKHERJEE:
Now you have corrected H. It has some larger
implications. If the impression of an hon.
Member of this House is that India has
reached a stage when it is not in a position—I
am correcting—when it 's said—I am not
saying that you have said it— that it has
reached a stage where i is Eftt in a position to
fulfil its commitment, it would have a
reflection on the country itself. That is why I
thought 1 should clarify the position. The
picture is completely different. One of the
basic reasons for our creditworthiness in the
international market is® we have never failed
in our commitments.

We have been able to maintain our
commitment. And every country knows that if
we make a commitment, we are in a position
to meet it. Sir, it is known to the hon. Member
what the position in terms of our exports is.
Tke target reached till today is Tea-
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sonable satisfactory. As I found it there on
some record, I thought I should clarify the
position.

Sir, there is another mis-interpreta-lion made
by Mr. Era  Sezhiyan. I thought I should
correct it. That is i.-i regard to  two  figures
which he quoted, one from the Economic Survey
and the other from the  President's Address.
Hg said that in the Economic Sun”ey it has been
pointed out to be 17.8 per cent for seven
months, and it was mentioned to be 21 per cp.it
in the President's Address. How could it be? in
fact, he missed the two different concepts. One
was growth in production and the other was the
turnover in sales. The figure of 21 per cent re-
-1 Istes to the turnover in the public sec- ' tor
enterprises, which has been noted in. thg
President's Address. =~ And the growth in
production for a period of seven months has
been quoted in the Economic Survey.
Therefore, these two are not comparable.
Somehow he has missed it.

The second point which he mentioned, which I
thought I should correct, is with regard to the
person's below the poverty-line. He has claimed
that the number of persons below the poverty-
line in increasing. Factually it is not -correct. But
that does not mean that a large number of 'oeople
is still not on the poverty line. The actual posi-
tion is as per the latest figures which I have
got—in 1972-73 the perenctage of persons below
the poverty-line was
54.1 per cent and it has comie down to 5C.8
p<w cent in 1977-78. StiU it is a large number.

I am not saying that it is not a large number,
but my modest cla'm is that it has come down.
And we shall have to keep in mind thfit in the
early fifties our population was 390 million
and today it has more than doubled. In spite of
that, in the urban population, from 41.2 per
centin 1972-73 It has come down to

38.1 per cent. And the natjonal average has
come down from 51.5 per cent to 48.1 per
cent.
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As detailed figures have been given in the
Economic Survey, I should not like to spell them
out here. But you look particularly at the
figures—I am not quoting, but I would like to
draw the attention of the hon. Member as he will
read it and he will flre me at the time of the
Budget discussion” and that is why I also did
some home work, like him—on page 92 where it
has been given how the per capita availability of
certain important articles of consumption has
increased, and this increase is taking into account
the increase in population by more than double.
The other figure is in relation to the per capita
national production and annual growh rates
which have been given in the table on pyge 77.
The 'r- Government claims in the President's
Address that we have been able to maintain the
tempo of development, and he has given the
reason for it. In spite of all these difficulties, in
the budget of the current year, 1982-83, V.-e
have been able to step up the Plan ou"--lay by 27
per cent. And I think, except in 1975-76, in no
individual year was the Plan size increased to
that extent. In spite of constraints, we have been
able fo maintain the developmental tempo. That
does not mean that we have been able to take
care ot the entire requirement, the totality.

I am not going into the question of the old
talk, whether the monopoly houses have
increased their assets by 10 or 12 times. That |
will deal at the appropriate time. But even to
the lowest in the society the expansion of the
programmes, NREP and IRDP, is reaching
and helping in tackling their problems. And
here it is not in terms of money, it is in terms
of actual extension of services to the number
of villages, in terms of suPPly of drinking
water to the villages. If we take that into
account, we feel that we are making a steady
progress.

Obviously that does not mean that W3 have
not Ijeen able to take care of the problem in
its entirety.

Sir, in the President's Address, we have
mentioned a large number of
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areas of international relations and
others. I am not going to cover them
all. But I would like to cover one
area to which the President has drawn
our attention pointedly. That is in
regard to what is happening in this
country. I am not going into the old
question of the Centre-States relations.
Even I am not going into tha point, as
somebody  has  claimed, that strong
States would automatically lea® to a
strong Centre™ though history ol India
tells something different. If you just
look at  history, immediately  before
the Battle of Plassey or .Arcot in the
history of India, we had strong, power
ful states in South and North and East
and West, but those powerful states
could not keep India together and
maintain India's sovereignty, I'he
iact remains that we lost sovereignty because
of quarrel amongst ourselves inspite of our
strength. I am not mentioning ally particular
state or any particular area. But definitely tfa,
fact remains that lack of unity am.ong
ourselves created a sifuatioin where the
foreign power could subdue us. It i:i not
simply generalisation of the problem.

I do agree with Mr. Ramamarti v/hen he
says that we are losing certain values. But I
am not talking of values in very common
sense. We have certain fundamental
objectives before us. Those objections were
placed by the Indian National Congress before
the people of this country. And since Its
inception the Indian National Congress, for
the last 97 years, has taught" if they have
taught one thing to the people of this country,
that Wg “ve Indians. It may be accidental, it
may be historically accidental. But even the
small number of, 72, delegates who
constituted the first Indian National Congress,
represented almost every part of India. And
whatever be the weaknesses of this or-
ganisation, of this party, this parly has taught
the people of India to think in terms of
secularism, in terms of one nation, in terms of
one entity.
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[Shri Pranab Kumar Mukherjee] I am not
going into the happenings in Assam. But one
fact remains there, end that is to be answered.
If we y ant to avoid answering that for poli-
tical expediency and convenience, we may tr,
to do so. But the very funle-mental question is
that we have accepted a system of
government, a political system, in which the
people should have the right to choose the’r
own representatives through a process of
election. Whatever be tliei; demand, however
justified it may b°, however strong it may be,
howevei-strong the feeling of a section may
be. can I say that this institution is to be
disturbed, that people would not ba allowed to
exercise their franchise, that people would not
be allowed to exercise their votes? You may
demonstrate. Why ale w« doing it? We v/ant
to demonstrate our protest. That is a fact. And
if we want to demonstrate our protest, if we
want to piac;® our demands” is this the
instrument, i this the area, is this the vehicle?
Are you not weakening the system itself? And
if we weaken the system itself, I do not know
what goods we are delivering and at what cost.
We are expressing our protest, we are
demon.=-trating our demands. That is the
griecvance against some of the iwliti-tical
parties that may be fully sympathetic to the
demands of the movemon-. But see the means
they have adopted. One could have understood
if they had got the suport o' he whole Acsa:n
and 1" they had said that unless the problem
was going to be solved, they vere not going to
participate in it. I think at one time the
Congress Party did it.

We entered into the Council and
boycotted it.

SHRi P. RAMAMURTI: No, we bfy-,
cotted it.

SHR.T PRANAB KUMAR MUKHER-
'JEE; A.nyway, I was not born at that time. So
if I am inaccurate on that, you will excuse me.
(I?xterrwpttons) A ew party was formed.
The Cong-
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ress did not participate. Therefore, what I want to
drive at is that however strong your demand may
be, how ever justified it may be, should you press
your demand to a stage where it will challenge
the very system itself? After all, we have no
other alternative system. We have been accused
that we have lost in Andhra anci Karnataka. It is
true” it is a fact, it is not an accusation. \Ve have
lost. Somebody has interpreted that we have lost
the mandate. I do not know." whether we have
lost the mandate. And who h”'s got the mandate?
Imine-ciately some reaction was there that the
Prime Minister should resign. I ~ could have
understood if any national party had got the
mandate of the people. And even in Andhra and
Karna-taka_ who got the mandate to rule India?
Was it the Telugu Dosam which got the mandate
to rule India, or was it any national party, the CPI
or the CPI(M) or the Janata Party which got the
mandate to rule India?

SHRI P. RAMAMURTI: We did noV ask
for it.

SHRI PRANAB KUMAR MUKHER-JEE:
I am not referring to tho speeches here.
Immediately after the elections there was this
demand. Don,'t force me to namg the leader of
the national party who demanded it. And I
i,ald that perhaps this wisdom should have
dawned in Ma™ch 1978 when the Janata
Party was ruling here and they lost miserably
in the same two States. W? did not say so
then, because in the electoral process which
we have accepted, in thg system which we
have accepted, sometimes we are to win and
sometimes we are to lose. As a party-man
definitely I am sorry that our party has lost in
Andhra and Karnataka. But at thg same time”
there is the other side of the picture which as
citizens of this country™ we should feel proud
of, that we have taught the Indian people this
political lesson that they can change any
government, that The® can change any
leadership if they want to do so. They
demonstrated it in 1977, they demonstrated it
recently
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and they have deministared it a num
ber o/ times. As a Congress man [
can feel proud that being the ma.ior
political ~force in this country, the
Congress has been able to build up this
culture that the people of this country
cannot be taken for granted, that the

Leople of this country can exercise
their political judgement in whatever
manner they like. Therefore® if you
want to demolish this system saying,

"No, no, you should not have this
right", then our country will have to
follow the method of some of our
neighbours. We are not concerned aS
to what party comes to power in
Assam. What is much more impoit-
ant is that—unfortunately you have
not thought o' it, you have not pond
ered over it you are giving a handle to
some unscrupulous elements to think
that a situation can be created where
they can say that elections will not
take place. Then somebody may come
forward with the argument that the
electoral roll is defective. Yes, but
on the same electoral  roll,
elections took place in 1978. The electoral roll
on the basis of which elections were
conducted earlier was the same during this
election in Assam. Only a few names were
deleted. ..

SHRI P. RAMAMURTI: That, too, of
Iribals.

SHRI PRANAB KUMAR MUKHER-JEE

.. and no few names wore added. In 1978
elections took place on the basis of the same
electoral roll. Therefore, what is perfectly
valid, legal, logical in 1978 is totally unac-
ceptable in 1980 or 1982 or 1983. I am
prepared to accept even that. But can we
accept that people will not be allowed to take
part in elections, to choose their own
representatives, to choose their own
government? Then what for are we talking of
democracy? Is it simply because of the gravity
o-the situation? And you will have to keep in
mind—if you take it lightly, you may take it
lightly—that since th-beginning of the Assam
agitation, even on the floor of the House a
number of time it has been said that the CRPF
and the BSF who are engaged there in
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protecting the rights of a section of
the people, in maintaining law and
order, are an occupational army. This

is the phrase, the idiom, the language
that hrs been wused. I can understand
young agitators saj'ing it because after
all, thjy are our brothers. As the
Prime Mini'ster has said, they are our
childre't and they may not have that

much maturity. They may not
have that much wisdom; they
may not be ) choosy. But

definitely when it comes out ot the lips
of seasoned politicians or  seasoned
journalists,  they  definitely are  not

serving the cause of anyone. There
fore, what is needed today is not
merely the  question of identifying

who is right or who is wrong but how
we can put a reverse trend to this type
of departure and deviation. And it is
possible; you have not appreciated. '
Mr. Ramamurti asked why we are
sometimes  accusing  his  party.  You
have initiated it. Day in and day out
you are accusing us as authorita

SHRI P. RAMATVIURftrl: Am I?

SHRI PRANAB KUIVIAR MUKHER-
JEE; Recently you have stopped it. If I am
wrong, you can correct me. The election
results of 1980 were interpreted by a senior
member of your Politburo—don't force me to
mention his name—that the people of India
have made a mistake, they have sup-porte\
authoritarian forces. It is not correct. If you
see, even when we go with people's mandate,
what did Mrs. Gandhi say? When she was
defeated
in 1977 she did not accuse the people. I think
it was on 26th March, as the then Trime
Mi"ister she made the last broadrist and on
that day she said, I accept the verdict of the
people, I am gratefrl to the people of this
country, they bive supported mg and my party
to remain in power lor so long. Nothing ro're,
nothing less. We have to accept it in our
system. And we have accepted the verdict of
the people. And ypu are interpreting that as
the people of India making g mistake in
supporting the authoritarian forces. In the last
three years can yOU show
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a single instance which can be treated as an
attempt of being authoritarian?

SHRI P. RAMAMURTI: So many.

SHRI PRANAB KUMAR MUKHERIJEE;
No, none. You know it. When massaccres
took place  what happened in Assam? June
1980, the same thing took place in Tripura.
Mr. Zail Singh was then the Home Minister.
Coming from that area I had to go there. Many
people told me. They do not belong to the
Congress Party. They told me, 30 back and
sack this  Government immediately. The
local newspapers published it. lo do not
know  whether the national papers published
it or not. My reply to that demand was, you
people have elected this Government just
three years ago; we will come to you after six
years, and we will remind you of this incident
and we will ask you to change the
Government, -we are .not going to do
anything. And we stick to our commitment.
They have esupported it. i don't mind it,
that they have supported it. We fought in
elections. We spoke against each
other. They have accepted it and we have
accepted it. This is the democratic principle.
In the battle field we fight and we fight
fiercely and when they give a judgement
against us, lei us accept it. I take the judgement
like a sportsman. We should fellow these
basic norms, vve should respect these basic
democratic practices. But  you are accusing
us that we are not taking action against
corruption. I do not want to mention the
names. s it not a fact that in this country this
party of ours has taken action against msny
Chief Ministers? Which other political
party has taken action as we have done?

SHRI JAGDISH PRASAD MATHUR
(Uttar Pradesh); Is it because of corruption?

SHRI PRANAB KUMAR MUKHERIJEE:
Yes, because of corruption..,

SHRI JAGDISH PRASAD MATHITR:
Name them.

SHRI PRANAB KUMAR MUKHKR-JEE;
You know it. It is not my practice to take
names because they aie not members of this
House, You need not go into the remote past
when I was not in politics. When i was in
politics in the mid-70s a Chief Minister was
asked by the Congress leade>r-ship to step
down because of charges Of corruption and
that Chief Minister was embraced by the
Opposition political parties and was even
given some office in that political
organisation....

SHRI BUDDHA PRiYA MAURYA
(Andhra Pradesh): You are talking of Gujarat.

SHRI PRANAB KUMAR MUKHER- i JEE:
No, no let us not go to individuals or
personalities. Therefore, we havs taken action.
You have yourself admitted. Even the Chief
Ministers are changed. You have yourselves ad-
mitted that. I do not say whether they are
changed for corruption or not I am not admitting
that. But the point is that you yourselves are
sayin?? *hat Mrs. Gandhi took some action.

I am not sorry that we have lost in Andhra. As a
political party we have to :£ace defeat. In 1977 we
lost. But in 1980 we come back. If we lost now
We will win again. It is for the people of India to
decide. At least we have been able to build up this
institution o' democracy. Let us try to strengthen
it. Let us not try to weaken it. As aoliti-cal parties
you have every right to criticise us. On all major
issues, since we came to power in 1980, we have
taken the oPPOsition into confidence. We Ahf"e
trie(j to evolve a practice of taking decisions on all
major issues on the basis of collective wisdom. I
am grateful to Mr. Ramamurti and Mr. Surjeet
who was in Canada when we wanted to have
discussion with the Akalis. He came and helped
us. All other political parties also helped tis and
they are still helping us in working out a formula.
There are certain is- i sues which go beyond
political or partisan considerations and which have
a wider and larger dimension. Here also we (JO
feel that some sort of com-
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mon approach could be thought ot. We are
collective trying to work out some solution.
Surely this is not authoritarianism. This only
help-s democratic process. Certainly we have
lapses. Who says that we do not have lapses?
Who claims we have not committed mistakes?
We have committe'.; mistakes. We have never
said that we are ai”gels and we are a different
set of p«ople. After 1977 we had to remind
you of this from that side. What happened in
1977 could have happened in 1966. We
have made

mistakes ............ (Interruptions). 1am
provoked by Mr.  Chakraborty. In
1967 all of your-CPL, CPM., Jan Sangh
there was no Janata Party then—and
aU regional parties and local parties
joined together with the only objective
that the Congress should not come to
power. You may accuse me by saying
that I was also party to that, I admit
that certain political situation demand
ed it. In politics sometimes we (jo this.
But yOU cannot say that the Indian
National Congress has tfailed the count,
IY oo (Interruptions).

AN HON. MEMBER: It is not the Indian
National Congress.

SHRi PRANAB KUMAR MUKHER-JEE:
Our party is the Indian National Congress. 1
know Mr. Chakraborty was there. But you left
it. We who joined it later are still carrying on.
I admit that you people started it. But then you
left it. We who joined later are still there. This
is Indian National Congress.

SHRI SURESH KALMADI (Maharashtra):
It is Congress(I)® not Indian National
Congress.

SHFI PRANAB KUMAR MUKHER-

JEE. Therefore, we have esta
blished this norm. Mr.  Deputy
Chairman, I would not like

to take any more of your time.
I have taken enough time. Let us try
to create an atmosphere in the country
in  which integrity and unity of the
country will be strengthened. Streng-
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thening of democratic institutions must have
the most important place in our attitude, deeds
and approach. If we can do that, I hope we
will be able to do some service to this
country,

MR. DEPUTY CHAIRMAN: i would like
to request Members to stay here for some
time because the House has to sit a little
longer today so as to ac-ccmmodate some
more speaker today. I would request them to
wait for their turns,

Mr. Khushwant Singh.

SHRI KHUSHWANT SINGH (Nomi-
nated): Mr. Deputy Chairman, Sir, those of us
who have heard the Address of the President
and read the printed version must have some
doubt about the wisdom of continuing the
convention that the President's Address should
be drafted by the Council of Ministers. You
will admit that in the present circumstances,
Zail Singh as Gyaniji would have done it
AT'Ctter than Zail Singh as the Rashtrapati.
This product of your joint, collective wisdom
makes such a poor reading and such a duU
reading that I am sure that if you had left it to
Gyani Zail Singh to defend the Government,
he would have done a much better job than
what the Government has done. I am not
making any comment on the prose style of this
document. All I want to say is that despite the
vast array of statistics that you have produced
it does not carry conviction. I only wish to
voice the feelings of the common man and the
common man has, if I may say so, an aU-
pervasive sense 0* uneasiness that sense of
uneasiness is that somewhere down the line,
the administration has gone off the rails and
they are sitting on the top of a vdl-cano which
may erupt any time and the kind of things that
are happening in the border region may engulf
this country. At the same time, this dis-
enchantment with the Government has not
taken the form as to make them feel that they
have a more viable alternative. The people in
this country will continue to support this
Govern-
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ment because, they are convinced that the
opposition has nothing better to offer.

I will not go into greater details regarding
many other points because they have been
dealt with by a large number of speakers. But
I would mention only one thing and that is
about the situation in Punjab which is of
primary concerns to me.

In this Address, Punjab situation has been
brushed aside literally in half a sentence . . .
(Interruptions).

MR. DEPUTY CHAIRMAN: Yes, you can
continue,

SHRI KHUSHWANT SINGH: I cannot go
on unless you listen to me. I have a feeling
that you are not listening and there is no point
in going on unless I am heard.

MR. DEPUTY CHAIRMAN: You please
go on.

SHRI KHUSHWANT SINGH ; You
should be at the receiving end of what I am
saying. Otherwise, there is no point in my
speaking.

Well, Sir, one point I would like to
concentrate on as others have been dealt with
by the others speakers is the situation
developing iii J'unjab. This the President's
Address has Jiter-ully dismissed in half a
sentence. It is quite obvious to most of us who
are concerned that we are up against another
Assam developing in Punjab, perhaps ri
bloodier Assam than what we are facing now.
Already, according to the records, over ninety
thousand Akalis have been jailed at different
times and more than 130 people have lost
their lives. The morcha continues so also the
endless talks between the Government and the
Akalis. And, Sir, now we are faced with the
resignation
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by the Members of Parliament in loth the
Houses. There have been dialogues. I do not
know how far reports are correct, but from
what we have heard of the discussions
between the Government, the Opposition
Parties and the Akalis, is that they talk of
dividing cities and they talk of creating corri-
dors between one State and another. I often
wonder, when this kind of a thing happens,
what has happened to our sense of patriotism
our feeling as one nation, when you talk of
dividing cities and drawing corridors, and
what has happened xo our statesmanship and
farsightedness? As an example of short-
sightedness, I would like to specially mention
just one example. I would address mysslf to
all Members of this House, because the
subject has not been properly dealt with so far.
This is regarding the treatment of Sikhs during
the Asiad. This, Mr. Chairman, is extremely
serious. (InterrMptioTi) I wish you would
listen to what I am saying.

MR. DEPUTY CHAIRMAN: /lease go on.

SHRI KHUSHWANT SINGH: I cannot go
on if you are not listening. It is very unfair. |
try to say something serious and you are
taking to someone else.

MR. DEPUTY CHAIRMAN: Please
Minister is there and is listening to you. I am
also. . . (nterruptions)

SHRI KHUSHWANT SINGH: May I be
allowed? (Interruptions) Mr. may I be allowed
to say something?

This is a very serious point and has grave
consequences. I am advertising to just one
instance of lack of fora-sightedness. This is
the treatment of the Sikh community during
the Asiad. I do not know if you are aware of
it. It has not received as much publicity.
During that fortnight, every Sikh coming to
the capital, by road, bus or tonga ekka or on
foot, was stopped and oues-
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tioned about why he was going to Delhi. This
equating every Sikh to an Akali was most
unfortunate. What consequences it will have, 1
leave it to your own imagination. Just imagine
that if all of us in this House were today
travelling by train and the pc-licg stopped
only one person, that is, [—"because I look
different, becavise I look distinctly a Sikh—
what would be my feeling and of other people
who look at me? Can you use any other word,
except the word 'discrimination' against me?
This has happened—not to one person but to
thousands  during that fortnight. No
explanation was given. I can give you instance
where people from Delhi went to Gurgaon to
attend a funeral, a sikh family go-ing to
Gurgaon, and on their way back they were
stopped only the Sikhs were taken out of the
car, and it look them five hours before they
could come back to Delhi. Now, think of the
consequences. This is lhe first time that
citizens of India

have been discriminated because they look
different. We had rallies in this city. The
Communist Party had many rallies, the Lok
Dal, the Peasants 'Rally, Congress-I itself a
mammoth rally. At no time was anyone
stopped. This time there was no rally of any
kind but only the fear that the Akalis might
try to disrupt the Asiad and just

I every, single Sikh was stopped, you realises the
consequences of that kind of thing? People
like me who are strongly opposed to the
demands for Khalistan by certain sections are
no\v facing an embarrassing position, we have
to answer. You say there is no discrimination
against the Sikhs; how do you answer this
oarticular act of discrimination that took place
for 15 days against thousands of people? If in
future.—and God forbid—this Khalistan
movement catches on, you know whose name
will come in amon';;st the great founders? Not
Jagjit Singh Chauhan, nor Ganga Singh
Dhillon ,nor Jarnail Singh

*  Bhindranwala; It will be Mr.

Bhajan Lai and his police that v/ill have to
answer for the kind of discrimination- that

was practised.
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Mr. Deputy Chairman, Sir, I think it is time
that somebody responsible for the
Government gave us some explanation why
this was done and, if necessary, make an open
apology to the entire Sikh community and
give us an assurance that never again wUi
such a discrimination take place.

That's all I have to say.

MR.
Mohapatra.

SHRI SHYAM SUNDAR MOHAPATRA
(Orissa): Mr. Deputy Chairman, Sir, While
taking part in this discussion, I was confounded
this morning I having come across a statement by
a I few important Parliament Members belonging
to the minority community

DEPUTY CHAIRMAN; Mr.1

It really exercised my mind, I thought, am I
really seeing the news-I paper correctly, bacause
I am a person I who belives in secularism and
democracy. I am a Hindu and a Brahmin. And 1
have gone to Arab countries more times than
anybody else and I felt, what is this statement?
This statement says that "serious not has been
taken about the rising alienation and deseparation
in the Muslim community." And it ends by
saying "The frustration of the Muslim mas-see
will find and "other means of expression". What
is that 'other means of expressions' Sir, this
country is not of the Hindus alone but of Mus-
lims, Christians, Buddhists, Jains and everybody.
This Country has the greatest tradition of
secularism, of tolerance. Otherwise, India vifould
not have been invaded by hordes ot invaders
times without number luring the last ten centuries
and yet this 1 country showed tolerance. This is
not a country of aggressive militarism. We
Indians know how to tolerate. Kow my friends
could issue this statement?

DR. (SHRIMATI) NAJMA HEPTU-
LLA  (Maharashtra) :Would you
please name them?

SHRI SHYAM SUNDAR MOHAPATRA:
1 would not like. But, Well, my friend, Mx.
Shahabuddin is one of them. And he comes
from Foreign Service. And I am a person who
loves foreign affairs. [ was in Argentina re
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cently. And there a few Diplomats said that
they could not wunderstand how Mr.
Shahabuddin behaves like this because he
comes from such a high tradition of Foreign
Service. He cannot certainly indulge in such
type of utterances to play to the gallery.

Sir, India has best relations with the Arab
countries—"with Iran, A'ith Iraq, with Saudi
Arabia, with Egypt, with Sudan, with Oman,
with Libya, with all the Muslim countries,
India has such great traditions of f ratanity.
And Pandit Jawaharlal Nehru and Mrs. Indira
Gandhi are taken as the Champions of the
secularism there. Aiid also Mr. Arafat of the
PLO has spoken so eloquently about our
country, about the progressive nolitical parties
and our Prime Minister. So, what an
impression today before the Nom-Aligned
Conference the Muslim friends wiU gather
about India that the Muslims are being
butchered? Are we not seeing that Iran and
Irag, two Muslim countries are fighting
between themselves and hundreds have been
killed? 1 have gone to Iraq. I have seen how
the Communists have been killed in Iraq. But
that does not mean that the Muslims wiU rise
in revolt against Muslims. No. It is always a
part of history because history is such that it
may unfold political upheavals of all hues and
colour, there may be other upheavals and it
may be anything. During the last 1,000 years,
India has seen so many upheavals. But that
does not mean that before the Non-Aligned
meet when 97 countries and over 60 Heads of
States are coming to this country that we will
give this picture to the outside world and
particularly o Muslim world that Muslims are
not safe in India. I feel ashamed about it.

Sir, the President has devoted one-third of
his Adress to the foreign affairs and I would
like to deal with a few subject.

Sir, 95 countries are participating in the
Conference. Unfortunately, we are not able to
bring Kampuchea to the Conference. It was
decided in the last Havana Conference that
Kampuchea will not be invited. But let me
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tell you, Sir, that India has placed a
big tradition before the world by ac
cepting, by recognising Kampuchea.
Sir, I am a confirmed Socialist. But
does it mean that two Communist
Countries  of  world socialist move
ment, Russia and China will play
politics in Asia? Russia is supporting
Kampuchea. China is supporting Pol.
Pot. And our friend, Yogoslavia has
said  that Prince Norodom
Sihanouk should be invited to the Non-
Aligned Conference. Sir, this is really
exercising our mind. China is our great friend.
Russia is our great friend. We want to
establish good relations with America. We
want to have good relations with the United
Kingdom because we are in the Com-
monwealth. We praised France also for their
great tradition. But it is wu-fortunate that the
Big powers do not want the Non-Aligned
nations together and become a formidable
force in the comity of nations. Sir, i was really
delighted, I was overwhelmed seeing the
statement of the President of the USSR, Mr.
Andropov, who, the other day, praised the
Non-Aligned Conference which is going to be
held inder the leadership of India. And what
Mr. Andropov says is really worth to be
mentioned:  "We are squarely and
Unswervingly on the side of those who still
have to flght for freedom and the survival of
the people, those who are forced to repulse or
threatend with aggression." And, Mr.
Andropov was speaking at Kremlin.

Sir, this is how Russia behaves H|
international politics. Sir, look at the whole
Arab world. It is an Anglo-American block. It
is with Anglo-American block a cartel of
seven sisters exploited the petroleum products
of Iran, Iraq and the whole Arab world a:'id
today they are playing politics and still more
unfortunate. Sir, that the whole Muslim world
is divided on narrow political commitments.
Sir, on one side we have Col. Gaddfl and, on
the other side. President Assad of Syria and on
the third side, President, .Saddam Hussein of
Iraq, they have no unity of purpose, and when
President Arafat was leaving Lebanon in
tears!, he told the Muslim world, what you



329 Motion of thanks on

have you done? Had you given united ijght
against the imperialists tcday Yasser Arafat
would not have had to leave Lebanon. This is
what Arafat spoke and I am not speaking.
Well, we support the Arab world. It is Mrs.
Gandhi and the Indian National Congress and
all the progressive parties who have a
commitme.it towards the PLO for the
homeland of the Arabs. Sir, see the tragedy of
history. This West Bank was under Jordan till
1967. Yet they could not solve the problem.
The very fact is that each country is bound by
strings to some power block either to Russia
or to United Kingdom or to the USA and that
is why they cannot take a correct decision and
today in this Non-Aligned Conference we
have monarchs, we

“have military dictatorships, we have liberal
dictatorships, we have Communists who are
attending this Conference. It is a
conglomeration of many philosophies, many
commitments many ideologies, but yet the
Non-Aligned Conference is going to be a suc-
cess. We have to make it a success because
this is the only platform against the imparialist
block. This is the only platform which
supports the freedom movement in Arab
world or Asia or in Latin America or
anywhere. If we lose this platform, the voice
of the people will be lost. Sir, the whole of
Latin America is today clamouring to join this
non-aligned world. The Latin American
countries, be it Argentina, be it Bolivia, be it,
Brazil say Equador, say Guatemala, say Trina-
dad, say Guyana, any country, they want to
join the non-aligned 'move-ment, for the basic
fact that after this malignant war, the
Falklands war, the Latin American countries,
have felt that there is no protective umbrella
of the USA; the USA and UK are the same
because they belong to the imperialist block.
Just like Diego Garcia. Falkland is also a point
of focus for the global war. Now, if the once
Panama Canal is closed, the Fa!”-

~ lands islands will be a strate?io point to go to
Antartica.

What great love I found in Art'ea-tina for
the Indian people. Sixty years
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back in 1924, Shri Rabindra Nath Ta-gore had
gone to Argentina, If India is known by
anybody it is by Rabindra Nath Tagore who,
in 1924, was for three months in Argentina. I
saw a big castle donated for keeping memo-
rials of Rabindra Nath Tagore. I saw five
thousand square metres with all trees, and
gardens and flowers named to preserve the
memory of Rabindra Nath Tagore. In the
castle I saw the pictures of Mahatma Gandhi,
Jawa-harlal Nehru and Rabindra Nath Tagore.
I found translations from Veda Vedanta to
Shri Aurobindo in the El Salvador University
of Argentina. But yet we do not look to South
America for support. Somebody the whole of
South America will be with India in the anti-
imperialist camp.

When last month President Reagon had
gone to Latin American countries he did not
find favour anywhere. Kven he did not find
favour in a country like chile on Falkland
issue which is so infamous for killing Allende
because they have now come to realise that
imperialist camp is the imperialist camp,
whether it is a democratic Government or a
republican Government, whether it is a liberal
party or a conservative party. India has taken
a stand to accept the sovereignty of Argentina
over Falklands islands. With this one issue,
with this one comit-ment of the Goverment of
India and Mrs. Gandhi, India is tremendously
popular in Argentina.

So, Sir, this Non-Aligned Conference is
going to I>e success in spite of its
shortcomings, in spite of misgivings in the
minds of many people who are going to attend
this Non-Aligned Conference. It is going to be
a success. It wiU be one more feather in the
cap of the Govenment of India like A'-iad that
it will bring us dividend in international
sphere.

Sir, X am not going to speak more. I want
to end my speech with saying that there could
not be a better foreign policy than which is
followed today— a policy which gives India a
big projection in not only the non-aliped
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world but also in other spheres, whether it is
American, the U.S.A., China, or whether it is
any other country everybody looks to India
with great inspiration, with respect and
dignity and stature, and that is the image of
India has projected under the leadership of
Mrs. Indira Gandhi. Thank you.

MR. DEPUTY CHAIRMAN: Before I call
the next speaker, I w'*uld like to request, or
inform the hon. Memoers that tomorrow we
had fixed some calling attention and just iiow
I have received inforipation that the hon. Min-
ister will not be available for that calling
attention tomorrow. So at this late hour, I
cannot fix any other subject for calling
attention. So, may I request the hon. Members
to continue the debate for one hour tomorrow
after the Question Hour unto lunch....

SHRI SHRIDHAR WASUDEO DHA-BE
(Maharashtra): It is a Private Members' Day.

MR. DEPUTY CHAIRMAN: No. we
devote to Private Memrebs' business 2-1/2
hours; one hour we give to calling attention.
So, if you agree, and because there are many
speakers, we shaU continue this debate
tomorrow also from 12 to 1; after Qaestion
our, lor one hour we will have this debate, and
tomorrow's calling attention will be taken up
later on. Of course, I shall call only those
Membeis who will be present, Shri S. P.
Mitra.

SHRI SANKAR PRASAD MITRA (West
Bengal): Mr. Deputy Chairman, the
President's Address u'-turally covers a wide
range of topics. I do not propose fo go into all
the topics except what the President has said
in paragraph 17 of his Address relating to the
danger of balkanisation of this country by
forces of communalism, casteism,regionalism
and other extremist forces.

- There was a debate on Assam for several
days. I did not purposely par-
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ticipate in  that debate because 1 thought it
was not use going into a post -mortem
examination of whether the Congress-1 the
CPI and the CPM v/ere right or whether the BJP
and the Janata party were right. The two end-
products are that a massacre has taken place.
And there has been au election, but whether that
election would .solve any problems, we do not
know. 1 was happy, Sir, that the hon. Prime
Minister intervened to the debate in the Lok
Sabha and again opened the door to negotiation
on the issue of foreigners. In participating in the
iebate, this  is what the Prime Minister has
said. I will quote from the summary given to us:
"Let us try to strengthen the spirit of unity and
nationalism, 1 en not re- J ferring to any
chauvinism ; nd narrow-minded nationalism but
one that v*ouid < keep us together, that could
strengthen  different communities, groups,
sections of people who lived here and take us on
an internationalism where we ;oul<i together
solve the national as well as international
problems." This is a very encouraging statement
from the Prime Minister of this country. A time
has come, in this dangerous context to take
recourse to serious introspection as  to whether
we have done everything possible to ge.ierate a
sense of national consciousness throughout the
length and breadth of this country.
Persuasions, negotiations, integration councils,
mass propoganda or ust of force, are not
enough, to my mind to grapple with the disaster
that awaits us. We have to inculcate upon the im-
pressionable minds of school-going
children the evolution of Indian culture
against the background of a synthesis of
cultures a variety of cultures. Mr, Deputy
Chairman, I have ;"one through the. curriculum,
of stu''ip.s i:i the United Kingdom, the United
States of America, the USSR and China for
secondary schools, aimed at tea-c'ning their
respective national histories to develop a sense
of attachement to the central or feredal
authority created under their respective consti-
? tutions. In our case, Sir, unfortunately, teaching
of history is lackadaisical and varies from state
to State.
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Sir, about the Gujarat Vidyapeet'n,
Mahatma Gandhi wrote in young India as
early as on the 17th November, 1920, as
follows. I quote:

"The Vidyapeeth does not propose
mearly fo feed on or repeat the ancient
cultures. It rather hopes to build a new
culture based on the traditions of the past
and enriched by the experience of later
times. It stands for a synthesis of different
cultures that have come to stay in India that
have influenced Indian life and that in their
turn have themselves been influenced by
the spirit of the soil. The synthesis will
naturally be of the swadeshi type whei-e
each culture is assured its legitimate place."

This was the objective of the Gujarat
Vidyapeeth. This was the objective of Eabindra
Nath Tagore in founding the Visva Bharati at
Santinaketan and he also wanted to associate
this synthesis with Asiatic culture and world
culture as well. This was also the purpose for
which Shri Aurobindo wanted to have an
international ~ centre  of  education at
Pondicherry. The Prime Minister has assured
the Asamese people that their ethnic, traditional
and cultural values would be protected and
preserved. But at the same time, Sir, we have to
remember that India has become free by
sacrificing the interests of Bengal and tlis
Punjab. Bengal and the Punjab were partiti-
oned. In the western sector there was an
exchange of population, but in the eastern
sector there was a flow—one *:way flow—into
West Bengal, Tripura, Assam and other
neighbouring States. The national leaders in
1947 gave an assurance to the refugees from
East Pakistan that they would be given full
rights of citizenship on the Indian soil. Their
interests have also to be protected and
preserved just as we have to protect and,
preserve Assamese interests and culture. The
Education Ministry, Sir, seems to be taking
some steps, I do not know with what effect, as
it appeared from the Home Minister's statement
this morning. Now that  education is in the
Concurrent
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List, I appeal to the Central Govern-ment to
take appropriate steps to prescribe a correct,
conspectus of a course of study in educational
institutions to develop among students from
their childhood a sense of emotional unity
with their neighbours as well as with the rest
of the country. The time has come, to my
mind. Sir, when We must treat the roots to en-
sure a healthy foliage.

There are three other powertui media which
can be used for national integration—namely
the film, the television and the All India
Radio. Regarding the television and the All
India Radio, I do not want to xuaka any
comments because it would take a lot of time.
But so far as the film industry is concerned, it
appears to me that it is being used in this
country for commercialised sex, violence,
morbidity and pronography. A iJiost powerful
media of mass communication is not being
effectively used or sufHciea-tly used to
generate national integration. I would give the
names ol three flins—namely, Shodh, Chakra
and Akrosh.

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): they are Bengali
films?

SHRI SANKAR PRASAD MITRA: They
are Hindi Films. The hon. Minister concerned
will kindly make enquiries and find out what
kind of culture is being propagated through
these films. The hon. Minister wiU correct me
if I am wrong, my report is that these films
have received governmental patronage and
also governmental awards. They are films of
indecent Ufe, based principally on sex and
also commrecialised sex and violence. If these
types of powerful media—like the film, the
television and the All India Radio—are not
used for the objective which the Prime
Minister had set before the nation in the Lok
Sabha on the 22nd of February, Sir, 1 would
say the Government is falling in its duty. I do
hope, Sir, that in the critical situation we are
passing through, when the country is on the
brink ol balkanisation, some active stepg
would
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be taken to generate national cons-
ciousness,

Thank you very much,
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SHRI GHULAM RASOOL MATTO:
Actually Shri Ramakrishnan when he
was in the Chair, announced that the
House would sit late. When the Deputy
Chairman was in the Chair, he said
that there wag a Calling Attention
Motion tomorrow and the WMinister
was not available, so they wantedq one
additional hour would be given {o us.
So 1 think Mr. Amarprosad Chakra-
borty was a little mistaken.

SHRI AMARPROSAD CHAKRA-
BORTY: No, I am not mistaken.

SHRI GHULAM RASOOL MATTO:
We have to sit late; we have one hour
tomorrow and then on WMonday, Let
us not make it 8.

goaaERd  (d STEEr Sige
frm) : 7@ wr€ amfa =&
orr -3 fase = F @1 %A
weEl =EH W AT )
SHRI GHULAM RASOOL MATTO:

Mr. Vice-Chairman, while 1 rise to
support the Motion of Thanks {o the
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(Siin Ghulam flasooi Matte) President

moved by Mr. B.P. Maurya
mi?:\itr " o'*-rvaSTsTo make with regard /to
tkle Address made by the President. Before I

Nake
dweU n o"""EFACA T AMW like to dwell on
one or two points that direc-

Z fdf "™~ A" TA-  President A
hasISr.H"" e AN Government
the n le AMMANRAACAC ggsociate

the  Opposition in  discussions on

Assam and the Punjab. This is a welcome
trend which must continue 754/ « a very happy
statement.

thS the '""A'"A"°" ] have to state

~uit”  Ravi-Beas river dispute is

"ougnt to be reopened in the negotia

tions with the Akalin=i T "°""
Kiaithm< a”- Jammu and

Kashmir is one of the parties to thi. dispute
regarding aUocalS of Jt

Chief Minjsters of Faryana and Pun-
}\}v(ilseere;tilsf the éhie%Minis-—t 8o those. talks

In -. V """ A"A Kashmir was not «afe must

not go in default.

Secondly;-the President mentioned in his
Address that the turnover in public sector has
increased by 2I per cent. In tliis connection i
have to mention that a sum of Rs. 21,000
crores is invested by the Government of India
in the public sector undertakings. The Jammu
and Kashmir's share is Rs. 8 to 4 crores. This
imbalance needs to be rectified. I would
Tequest the Government that they must take
this thing into account mwhile selecting new
sites for new industries. TopographicaUy
Kashmir and Jammu have different geographi-
cal features. While in Jammu you can set up
medium and heavy industries in Kashmir you
can set up photographic units, chemical and
electronic industries. This is also an issue
about which people of Kashmir are greatly
eoneemed,
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In the President's Address he has said that
the wholesale prices in .nld January were only
2.8 per cent higher than 12 months earlier. In
this connection I want to mention that far five
consecutive months right from June 1982 the
prices were coming down in the wholesale
market and the Finance Minister had made
many statements to this effect in the monsoon
session glorifying this as one ol the
Government's achievements. If the wholesale
price index has now gone up by 2.8 per gent
that means we have gone back instead of
moving forward. I would request the Govern-
ment that they should fix a target that We will
not allow any price escalation beyond that
level and all measures should be taken to
ensure that this is achieved. Conscientious
efforts should be made in this direction. To
engage statisticians to tabulate wholesale
prices will not help. Conscientious efforts
should be made ?.0 that prices are stabilished.

The President has said that Rs. 700 crores
have been earmarked for drought relief. This is
a welcome .7tep. Jammu and Kashmir and
Himachal Pradesh are very backward States. [
would like to know from the Government what
criterion has been fixed for releasing this
amount to various States. I have got all the
sympathies for Himachal Pradesh which is a
sister State for Jammu and Pf.ashmir. But
Himachal Pradesh has got Rs. 13 crores
whereas a big State like West Bengal has got
only Rs. 54 crores. How is the distribution
done? 1 would like to know this from the
Government. 1 would also like to request the
Government that when distribution of this
relief money is made, it should be done on
equitable basis.

The President has said that power
generation has Increased by 7-2 per cent. But
one thing has not been stated in the Address.

One fundamental fact is that in th« ordinary
normal course of events, there is a natural
increase of fen per cent year to year. On the
present basis, because the population is
growing and the requirements also rise and
other
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things rise, the normal requirement is about ten to
twelve per cent and if there is only an increase of
17.2 per cent, that does not even meet our normal
requirement. 1 would, therefore, request the
Government to give top priority to power
generation. In this connection, I would like to say
one thing. The Jammu and Kashmir Gov-
vemment and also the Himachal Pradesh
'Government have submitted schemes for smaller
hydro-electric projects for generafeon of power.
No new raw material is required for these
BChemes because water is available. But money
has to be made available to these States so that
these projects can be completcjj soon and power
can be generated in a more rational way. /* in a
quicker way.

Then, Sir, the turnover in the public sector
undertakings “as increased by 21 per cent which is
a good thing. But what about the profits? Ha"e the
pro-fils also increased by some percentage? I am
afraid, not. And, Sir, j would request the
Clovernment fo do one thing. While they see to it
that the production in the public f*ector increases,
they must also see that the profits also increase, |
say this because now a tendency has arisen in the
public sec-tonr—I have seen it in many places 1*
and I have heard the officers talking to each
other—that turnover must go up. I have heard
these officers talking to each other saying, "Well,
show some increase in the sales, increase in the
turnover, and your boss will be happy.". Sir, this is
not the criterion and this should not be the
criterion. The criterion is that alongwith an
increase in the turnover, increase in profits also
should ” there. I say this because about forty to
forty-two thousand crores of rupees of public
Toaaey is being utilised in this sector.

Then Sii whatever has been earmarked for the
Housing and Urban ¢ Development Corporation is
very infl-nitessimal because, according to this,
5,40,000 house sites have 'meen provided and, out
©i that, only 2,25,000 dwellings will be extended
loan. In a coun-
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try like ours, to say that only 2,25,000
dwellings wiU get house loans is not
encouraging and it is very infinitesi-m.al. The
Government must pay fuU attention to this
matter.

Then, Sir, I come to our educational policy.
Our educational i>olicy needs to be reshaped.
We are only turning out peons and clerks, or
engineers and othei-s only. This is not good.
Our education must be job-oriented. This is a
very burning topic of the day and the present
Government has not taken care of it and has
dismissed it in one small sentence in this
Address. It is a grave national issue.
Similarly, the family planning efforts also
should be strengthened becausg here again the
prosperity of the country demends on this.

""Ci"N, with regard to the situation in
Punjab and Assam Sir, I think the
Minister is not looking at me and is not
listening. (Interriiptions). I do not know who
is taking down notes, who is taking note of
what I am saying. I do not know whether the
people in the galleries are taking notes.

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI KAKP NATH RAI): I am
listening to your speech. Vou go on.

SHRI GHULAM RASOOL MATTO: Sir,
with regard to the situation in Assam and
Punjab, I would say that we must extend full
support to the Government in restoring peace
in both the regions. The talks with the Akalis
should not be discontinued and they should
again initiate and negotiale with them and
efforts must be made to do something about
this problem.

Sir, the President has said something about the
communal riots. This was discussed here today
also. I i would like to tell the Gtovernment that if
they find some organisation to be indulging in
communal activities, they should ban it. Why
don't they ban ifi Why don't they have the
courage to
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(Srhi Ghulam Rasool Matto) ban on
organisation which in'uulges in communal
and sectarian activities and which incites
communal feelings? This needs to be taken
note of by the Government.

Siv, we are all here praying for the success
of the forthcoming non-aligned meet and our
Israel policy has been very much commended
by the Arabs. We must all wish a good
success for this Conference.

Lastly, Sir, the President has not mentioned
anything about special attention being paid to
backward States like Jammu and Kashmir,
Himachal Pradesh and others. I request that
special funds must be earmarked, so that these
States who have traditionally been very poor
and backward may get additional allocation to
fulfil the objectives they have set before them.

With these observations, I conclude.
THE VICE-CHAIRMAN (SHRI LADLI

MOHAN NIGAM): Shri Ram Bhagat
Paswan.
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"All our efforts to invogorate national life
will ultimately depend on our ability to
maintain harmony aihongst various sections
of our population. It is imperative to ensure
that Harijans and tribals and minorities in
general have the fullest protection. And when
the 20-Point Programme was first announced
in 1975) I had cautioned you not to expect
miracles. Then, as now, there is only one
magic which can remove poverty, and that is
hard work helped by a clear sense of purpose
and discipline. On a steep road, there is no
time or place for pause. Our National Motto is
'Satyameva Jaygte.' Truth alone triumphs ..."

In our daily lives we should adopt w
additional  motto  "Shrameva  Jayate"
Dedication to truth and toil is the bedrock of
our progress a*d prosperty. Our economy is
on the move. It is in our hands to maintain the
improvement to lighten the burden of our
millions. The programme is each for each one
of you and for the nation which is oura to
cherish and to build. I seek your wholehearted
co-operation in making the programme a
success. . .

T @l &t Jifge fvoag @
NI 20 AT TEHW ¥ T wwer
dHaw Fagmw %1 I omar &
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"Divisive and disruptive forces cXe at
work  fermenting  violence and
weakening the national fabric. This
must be fought resolutely. Commun-
nal and anti-national elements have
been including in objectionable ac-
tivities in many areas and these will
have to be effectively curbed. Extre-
mist be organisations tiave been active
in certain north-eastern States and
territories."
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“If one does not feel the light in
the broad daylight the fault is with
the eyes and not with the light,”
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The House then adjourned at
fifty mintites psfst seven ofi* th*
clock tm<eleven 1 Of lh« clock
on Friday, the 35th feb-
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